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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 4/2023
In
Original Application No. 147/2021
Mahesh Chandra Saxena Applicant
Versus

Govt. of NCT of Delhi &Ors. Respondent(s)

ACTION TAKEN REPORT (ATR) ON_ BEHALF OF DELHI JAL
BOARD (DJB) IN COMPLIANCE OF ORDER DATED 28.08.2024

MOST RESPECTFULLY SHOWETH:

1. That the present Action Taken Report is being filed on behalf of Delhi Jal
Board (DJB) in compliance of an order dated 28.08.2024. wherein this

Hon’ble Tribunal had observed as under:-

“6. At this stage, learned Counsel for the DJB has sought one more
opportunity, as a last opportunity to place on record the remedial and
punitive action taken by the DJB. She is also directed to place on
record, the details relating to consideration of the defects in the rain
water harvesting system by the competent authority of the DJB and

the action taken thereupon.
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7. Let the fresh report be submitted by way of affidavit by the CEO,
DJB within four weeks. "

That the Hon’ble NGT vide order dated 07.07.2021 constituted a Joint
Committee comprising of DJB, CPCB and DPCC to look into the issue
and take remedial action per se in this present matter. Further, the Hon’ble
Tribunal directed the Committee to ascertain the technical efficacy of
installed systems. The Joint Committee in compliance with the order dated

07.07.2021 submitted its report on 06.10.2021 filed by DJB in its Report dated
23.11.2021 the relevant part is reproduced here under:

“The findings of the Joint Inspection Team were deliberated
by the Committee which are as under.

o [t was apprised that regarding technical efficacy of RWH
Systems, the designs of the same have been adopted either
from CGWB or DJB which are satisfactory in technical
efficacy. The recharge well pipes were taken deep into the
static ground water level by the societies due to which
contamination was bound to occur. As per the required
parameters of the 3 CGWB designs, the depth of recharge
well pipes should have been kept 3-5m above the static
ground water levels.

The contamination may occur in the societies due to mixing
of the rain water with the waste water from different sources
like waste washing area water with detergents having
chemicals from balconies other than that of roof top rain
water and the waste water from paved /parking areas of the
societies.

Regarding contamination of ground water, it was apprised to
the committee that on testing of the 38 Nos. water samples
taken from 31 societies. It has been observed that very
partial contamination, out of the 27 parameters tested,
samples have exceeded the permissible limit in only 2-3
parameters i.e. color, turbidity and ammonia.

Vv C
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e [t was further apprised that to avoid contamination of the
ground water, only rain water from roof top area be diverted
to the rain water harvesting systems.

o The water from other sources entering to RWH System such
as balconies, washing areas etc. should be disconnected with
immediate effect for which necessary advice has been given
to the Societies during inspection.

o As there is water pollution in the above said societies, a
letter has been written by DJB (being the Nodal Agency) to
DPCC to direct the societies of Dwarka to take all necessary
remedial actions in a time bound manner, with regard to
rectification of water pollution as per Water & Air Act. A
True copy of the Letter Dated 17.11.2021, is annexed
herewith and marked as ANEXURE-E. Since there are
around 400 societies in Dwarka area and it is possible to
inspect one society per day, it is submitted that to inspect
remaining 369 societies, this committee shall require around
369 working days to complete the target.”

True Copy of Joint Committee Report dated 06.10.2021 filed by DJB in its Report
dated 23.11.2021 annexed herein as Annexure-A.

That in compliance with the order dated 28.08.2024 and as per the
Committee report, DIB has taken all possible measures to resolve the issue
of contamination of groundwater through rainwater harvesting pits in
housing societies. Further, this present report filed by DJB substantiates
problems and the efforts made by DJB.

I. Remedial Action taken by DJB to resolve the issue

a) That as per the compliance of directions issued by the Hon'ble
NGT vide order dated 15.05.2024, DPCC vide letter no.
DPCC/10/10/14/Leg- 23/486-487 dated 27.05.2024 submitted a

water analysis report of the rainwater harvesting system. Further.,
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DJB in furtherance of the letter mentioned above, issued notices to
all 176 residential societies of Dwarka vide office letter no. 954-
960, 976-1157, and 1158-1164 dated 02.09.2024 wherein, the
societics were directed to disconnect/bifurcate/plug all other
wastewater from the balcony, washing and paved/ parking, storm
water drain or sewage infiltration, if any entering into the RWH Pit
(s) and submit a compliance report to this office by 15.09.2024,
failing of which the action as deems fit will be taken against the
societies.

True copy of letter no. DPCC/10/10/14/Leg- 23/486-487 dated
27.05.2024 is annexed herein as Annexure-B.

True copy letter no. 954-960, 976-1157 and 1158-1164 dated
02.09.2024 issued by DJB is annexed herein as Annexure-C.

b) That DIB further directed Jt. Director (Rev), HQ to take requisite

action against the 176 residential societies of Dwarka and submit
the Action Taken Report by 15.09.2024. The ZRO (Revenue). HQ
as per compliance has submitted that DJB has withdrawn the
rebates granted to residential societies as per the list provided by
DRCC.

True Copy of Action Taken Report by Jt. Director (Rev) and the
list of societies whose rebate was withdrawn is annexed as

Annexure-D.

That the DIB to resolve the present issue conducted a meeting with
the Federation of CGHS Dwarka on 09.09.2024 under the
chairmanship of SE(C)-8 to apprise the societies about the
contamination of ground water due to infiltration of waste water

from sources other than roof top rain water in the RWHS and
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directed the societies to take remedial action to elucidate the
present issue. During the meeting, DJB directed the Federation of
Dwarka societies to regularly clean the roof and RWHS pits before
monsoon every year to avoid contamination of groundwater and
issued strict direction that only rooftop rain water should go in the
RWH Pits.

True Copy of Minutes of Meeting held on 09.09.2024 with

residential societies is annexed herein as Annexure-E.

d) That in furtherance to the meeting held on 09.09.2024, the
Federation of CGHS Dwarka has issued letter no. FED/DW/24-
25/RWH/ Ex. Eng- RWH/DJB dated 13.09.2024 wherein
Federation issued the advisory to all member societies to adhere
with the following guidelines :

“The guidelines are as follows:
1. The Roof Top/Terrace of Buildings and spaces around the building
should not be used for dumping of unwanted and scrap material.

2. The Roof Top be kept neat and clean so as to ensure only non polluted
rain water is discharged in to the RWH system. They should be
periodically cleaned.

3. Install wire mesh around the inlet pipes to stop entry of mud or any
other material in to RWH system.

4. To keep all catchment areas neat and clean and protect the drainage
system firom tree leaves, polythene bags, plastic bottle and pouches of
eatables.

5. Put up sign boards mentioning that the society is equipped with RWH
System.

6. Ensure the animal Fecal matter (if any) is properly disposed from
common areas of the society so that there is no contamination in to the

RWH System.
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7. Ensure that there' is no discharge of Balcony or Washing Area water
in to the RWH System

8. Ensure proper maintenance of the Storm Water Drains.

Ensure that the Sewage system is regularly cleaned and maintained to
avoid any blockage/pilferage of same in to the Ground.

10. Ensure the annual maintenance and cleaning of RWH system by
authorized agencies only.

11. To get the Rain Water Harvesting Water Sample Test done as per the
RWH guidelines during the Rainy Season for ascertaining the quality
of recharged water.

12. To educate the society staff for the same.”

True Copy of guidelines issued by the Federation to the societies is

annexed herein as Annexure- F.

That it is humbly submitted before this Hon’ble Tribunal that the
water samples collected by DPCC for water quality analysis, were
collected in the dry season from 09.04.2024 to 23.04.2024. That
during this period the water remains stagnated due to dry weather
and gets contaminated. Further, for better analysis DTQC (DJB)
again collected water samples from RWHS pits/Recharge Bore
wells in the month of September 2024 from 06.09.2024 to
14.09.2024. DTQC (DJB) collected 42 water samples from the
RWH pit / recharge bore well from 39 residential societies of
Dwarka during 06.09.2024 to 14.09.2024, During collection of
water samples in above mentioned period, it was found that the
rainwater runoff of paved /parking area of 34 residential societies
have been connected to RWHS through surface water drain. The
same_was been informed to the concerned residential societies.

However, 05 residential societies have rectified their RWIIS
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rectified their RWHS through bifurcating the wastewater of paved 7
/parking area from the RWH pit(s).

f) That DTQC (DJB) vide letter no. DIB/ACWA (N and
D)/2024/308dated 17.09.2024 submitted its report. The report
substantiates the comparison of samples taken by DPCC in dry

weather and by DJB in September 2024 is tabulated below:

S.No

F-Coliform - Ammonical Nitrogen

IDS ~my/l MPN/100m] mg/l

Sampling Location DPCC DJB DPCC DJB DPCC DB
Pre- September Pre- September Pre- Septembe
Monsoon 2024 Monsoon 2024 Monsoon 2024

Anusandban CGHS
Lid..
Plot No-, Sec-6. 386 190 (L e 0 160 3,06 NI
Dwarka.
New Delhi-75

-

Shree Balaji CGLHS. =

13T @ : = it was
Plot No-37. Sec-6. Pit was Pit was o :
100 240 Iond vl
Dwarka, Found Dry Found Dy D

New Delhi-73

Datfodils
Apartments. Al PR Ny 11w
Plot No-36. Sec-6. b 89 i 120 IFound N
Found s Found i

Dwarka. : :

New Delhi-75

12

ParamPunect CGHS
Ld..
Plot No-27. Sec-0. 2014 944 43x10°
Dwarka,
New Delhi-75

-
M

1,01 NI

L& ]|

New Ashiana

Apartment. Plot

No. 10, See.06.
Dwarka, New Delhi

292 144 [ON 10 2100 | 95 (.4

6

The Shivliok CGHS 13t s
Ltd., Plot No-6. Sec- Pil was 118 Pit was () | th' NI
6. Dwarka. New Found Dry Found Dry 7 ;}:-. z I

Delhi-75

Vriindavan

Apartments ! :
T Pit was : Pit was S Pl swas
Plot No-1. See-6. 173 VA0 ; N |
et sealed sealed sealed |
Dwarka. I
1

New Delhi-75

ILM.M. Employees
CGHS Lid..Plot '
No.O6. All 227 Ol 5 | 83 N |

Sec. 10, Dwarka. }
New Delhi-73 .
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il Pit was Pit was - Wes
9 Plot No.08, Sec.10, Found Dry 236 Found Dr 20 Found NIL
Dwarka, y Dry
New Delhi-75
lf:mba CGHS Ltd., Pt wes
ot No.05, Sec.10, Pit was Pit was ,
10 | Dwarka, New Delhi- | Found Dry 248 Found Dry 3 = °D“"d Ml
110075 v
Shiv Shakti CGHS
i Pit was Pit was it was
11 Plot No.10, Sec.10, Found Dr 205 Foutid Dr 35 Found NIL
Dwarka, New Delhi- Y s Dry
75
Godrej CGHS Ltd. ,
g, || FIRERELS, GeenlOy | i gy 110 2102 2 0.45 NIL
Dwarka,
New Delhi-75
Dharam Vihar
CGHS Lud. it i T Pit was
13 Plot No-2, Sec-10, Eouind D 141 Found Dry NIL Found NIL
Dwarka, z Dry
New Delhi-75
IES Apartments
CGHS Ltd.,
14 Plot N. 9, Sec-4, 702 226 26x107 210 1.04 0.7
Dwarka,
New Delhi-78
Aishvarayam ECIL
CGHS Ltd., Plot Pit was Pl it Pit was
15 No. 17, Sec-4, Found Dr 299 Eostnd Dr 35 Found 0.2
Dwarka, New Delhi- bt g Dry
78
Sanchar Vihar
CGHS,
16 Plot No-15, Sec-4, 413 147 21x10° NIL NT NIL
Dwarka,
New Delhi-78
Om Satyam
Apartments. :
17 Plot No. 13, Sec-4, 249 322 14x10? NIL 0.2 NIL.
Dwarka,
New Delhi-78
Sarve Satyam
Apartments,
18 Plot No.12, Sec-4, 218 2366 10x10? NIL NT NIL
Dwarka,
New Delhi-78
Om Satyam
Apartments,
Plot No. 13, Sec-4, NOT IN NOT IN NOT IN
2 Dwarka, LIST 2 LIST L LIST i
New Delhi-78
(Submersible)
Pushpanjali
Apartment,
20 Plot No. 10, Sec-4, 225 870 900 23 NT 0.2
Dwarka,

New Delhi-78
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South Delhi
Apartments, Plot
21 No-8, Sec-4, 582 158 10x10* 11 NT NIL
Dwarka New Delhi-
78
Din Apartments, Pit
Plot No. 7, Sec-4, Pit was Pit was s
£ Dwarka, New Delhi- | Found Dry i Found Dry ke Found LA
78 28
Sri Agarsain
Apartment CGHS Al ] Pit was
23 Lid., Plot No-10, | o i’ u‘:](‘J"‘*D“’r , 269 F{f“ ;"‘S 460 Found 0.5
Sec-7, Dwarka, New Y g Dry
Delhi-75
Sargodha
Apartments, Plot
24 No-13, Sec-7. 591 655 80x10° 1100 1.04 1
Dwarka, New Delhi-
75
The Shree Radha
Krishna CGHS Ltd. : - o Pit was
2 (VPN Seer, | TUNRE | - agy . Plowes 150 Found 1.2
Dwarka, Y acli Dry
New Delhi-75
St Columbus CGHS
Ltd. : ) Pit was
Pit was Pit was
26 Plot No-15, Sec-7, ; 136 : NIL Found NIL
Dwaik Found Dry Found Dry Dry
New Delhi-75
Insurance
Employees CGHS Pl was
Lid., Pit was Pit was i
2] Plot No-14, Sec-7, Found Dry 163 Found Dry ML Gt HIL
Dwarka, it
New Delhi-75
Siddhartha Kunj
CGHS Ltd..
28 Plot No-17, Sec-07, 373 369 40x10° 210 241 2.2
Dwarka, i
New Delhi-75
Refused
Refused for Refused for for
; sampling sampling sampling
Shg‘&f‘;f“g“’”‘ by Guird by Guard by Guard
29 | Plot No. 22, Sec-07. “?ld e 217 pcsiam NIL Bno NIL
Phsiis, allowed to allowed to one
New Delhi-75 be entered be entered allowed to
in the in the be entered
Society Society in the
Society
Happy Home
Apartments, Pit was Pi .
30 | PlotNo-12A, Sec-7, | it Was 468 e NIL Pl NIL
Dwerks, empty empty empty
New Delhi-75
Evergreen CGHS . PitAves
Plot No-9, Pit was Pit was 3
9 Sec-7. Dwarka, New | Found Dry 236 Found Dry 37 thtd Ll

Delhi-75
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Shree Radha CGHS
Ltd.,
Plot No-3, Sec-9,
Dwarka,
New Delhi-77

Pit was
Found Dry

466

174

Pit was
Found Dry

23

Pit was
Found
Dry

NIL

649t

33

K.K. CGHS, Bhrigu
CGHS Ltd. Plot No-
4, Sec- 9 Dwarka,
New Delhi-77

(=]
ra
(8

34x10°

35

1.61

NIL

34

Royal Residency
CGHS Lid..
Plot No-3, Sec-9
Dwarka, New Delhi-
77

199

216

11x10*

3.6

NIL

35

Royal Residency
CGHS Lid..
Plot No-5, Sec-9
Dwarka, New Delhi-
77  (Submersible)

NOT IN
LIST

1416

NOT IN
LIST

NIL

NOT IN
LIST

NIL

36

Gayatri CGHS Lid.,
Plot No-9,
Sec- 9 Dwarka.
New Delhi-78

140

263

7x10?

NT

NIL

37

Gayatri CGHS Litd..
Plot No-9,
Sce- 9 Dwarka,
New Delhi-78
(Submersible)

NOT IN
LIST

5265

NOT IN
LIST

20

NOT IN
LIST

NIL

38

Park Royal
Apartment.
Plot No. 10A,
Sec.09,
Dwarka, New Delhi

Pit was
Found Dry

150

Pit was
Found Dry

NIL

Pit was
Found
Dry

NII.

39

SukhSagar
Apartments,
Plot No.12, Sec.09,
Dwarka,

New Delhi-75

Pit was
Found Dry

P';l was
Found Dry

NIL

Pit was
Found
Dry

NIL

40

Krishna Apartment,
Plot No.13, Sec.9,
Dwarka,

New Delhi-75

30x10°

150

1.73

(.3

41

Guru Apartments,
Plot No-2. Sec-6.m
Dwarka, New Delhi-
75

556

2x10?

460

0.3

NIL

42

RD Apartment, Plot
No-20, Sec-6.
Dwarka, New Delhi-
75

262

164

6x10?

1100

0.22

[t is further humbly submitted that as per the aforesaid report, fecal

coliform was found to be at a low: percentage as the samples were

collected in the rainy season and not in dry weather. The low
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percentage of fecal coliform may be occurred due to non-cleaning
of Roof, non-maintenance of RWH recharge pits & surface drain
which is connected to RWHS.

True Copy of Water Analysis Report is annexed herein as

Annexure-G.

g) That DIB further collected water samples from 10 numbers of bore

a)

wells (07 T/wells + 03  submersible wells) located in the vicinity
of residential societies of Dwarka. Further, as per the report out of
10 numbers of samples, no fecal coliform found in 09 samples and
in 01 sample the fecal coliform is very low i.e. 22 MPN/100ml. It
indicates that ground water is not contaminated. The water
contamination in RWH structures is local due to non maintenance
of RWH structures.

True copy of the Test report of the samples dated 17.09.2024 is

annexed herein as Annexure-H.

Details of design of RWHS

That it is humbly submitted that CGWB was the Nodal Agency in
Delhi for RWHS with/without recharge bore well(s), and DJB has
adopted the RWHS design from CGWB.

True Copy of CGWB Standard Design annexed herein as

Annexure-I.

b) That DIB. further has approved the simple Modular Design

(without recharge bore well) for construction/installation of Rain
Water Harvesting structures. The design was circulated after due
deliberations/discussions/directions from the experts i.e. DIB

Engineers and Force NGO and duly approved by the Board.

bl

11
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True Copy of Circular no.DJB/EE (RWH/GWC)/2016/564 dated

18.03.2016 is annexed as Annexure-J.

4, That the report is being submitted herein for perusal and consideration of
this Hon’ble Tribunal.
5. That it is further undertaken that Delhi Jal Board shall remain duty bound

by any direction or order by this Hon’ble Tribunal as and when directed.

New Delhi A. Anbarasu
Dated: 1.10.2024 CEO, DJB

6571¢
12
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 04/2023
In

Original Application No. 147/2021

Mahesh Chandra Saxena Applicant
Versus
Govt. of NCT of Delhi &Ors. , o Respondent(s)
, /s AI'FIDAVIT ‘)]

I, A. Anbarasu S/o Sh. &?—P-‘Jf 9 aged about ---ﬂ'years, R/O - ﬁl#‘--IJ-‘ALM"J W"" l"
working as an CEO of Delhi-Jal Board, Govt, of NCT Delhi havmg\ it’s office at
Varunalya, Phase 11, Karol’ Bagh, 1 Naw Delhn 110005, do hereby solemnly afﬁrm and
declare as under:

;

1. That I am the CEO of Delhi Jal Board filing the Action taken Report and thus, am
competent to swear this affidavit.

2. That the contents of Action taken Report are true and correct to the best of my
knowledge and have been drafted on my instructions by my counsel and nothirjg
material has been concealed there from.

DEPONENT

, é‘gﬁbd at New Delhi on _ Lﬂ_ la)ll{?T m& 2024 that the contents of the affidavit ar

(g? and correct to the best -of my knowledge and belief and nothing material has beep

Q10cT 2024 |
l._:ertlfied %)B%‘%F‘@H

SHA/SMLeers o #findin e, e
ke 57

S/o,W/o,D/o. Shn
il i e S s £ W A

DEPONENT

d chh**bcm“ sy B _,';.ﬂ..’lﬁd to him are tr
OGN MES DES] 1wt b~ !

& correct to his knowledge.

d_aﬁm Commissio
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Annexure-A

14

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Original Application No.147/2021)
IN THE MATTER OF:

Mahesh chander Saxena @ = ... Applicant
VERSUS
The Chief Secretary, Govt. of National Capital Territory of

Delhi and Ors. ....Respondent
INDEX
S. No | Particulars 'Annexure| Pageno. |
' [
1. |Status report by DIB ' - - 1to4
2. | Copies of nomination of Members of Joint | 56 &7
Committee A
3 MoM of the Committee ( dated 01.09.2021 B&C R
(Ist meeting)
5. Copies of inspection reports 9 to 39
Copies of Photographs of the societies inspected B&C 42 to 66
6. MoM of the Committee 06.10.2021(2" Meeting) D 67
7. | Letter to DPCC dated 17.11.2021 | E 68
1 | X
B2l

DELHI JAL BOARD

New Delhi
Dated: 23.11.2021
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DELHI JAL BOARD: GOVT. OF NCT DELHI 15
OFFICE OF THE ADDITIONAL CHIEF ENGINEER (C-8)
B-BUILDING, KAROL BAGH, NEW DELHI-110005

No.DJB/ACE (C-8)/2021/ 22 Dated: :'22} Jr) 2
To,

The Registrar General,
Hon’ble National Green Tribunal House,

FaridKot House, Coppernicus Marg,
New Delhi-110001

Subject:- Original Application No. 147/2021 in the matter of Sh.
Mahesh Chandra Saxena V/s The Chief Secretary, Govt.
of National Capital Territory of Delhi and Ors. pending
before this Hon’ble Tribunal.

Respected Sir,

Kindly refer to order dated 07 July 2021 passed by this Hon'ble
Tribunal in the above captioned matter relating to Rain Water Harvesting
System constructed in the societies of Dwarka, New Delhi, wherein

following directions have been passed:;

4. In View of the above, a joint Committee of DJB, CPCB and DPCC may

look into the matter and take remedial action in the matter in technical



472

efficacy of installed systems and changes, if any, required and the issue of16
contamination of ground water.”

It is submitted that in compliance of the above said directions of this
Hon’ble Tribunal, a joint committee of members from DJB, CPCB and DPCC
was constituted after DPCC nominated its member on 26.08.2021 to look
into the matter and take remedial action. Copy of the said office order is

annexed herewith and marked as Annexure-A.

The first meeting of the committee was held on 01.09.2021 and it
was decided by the Committee Members to randomly inspect 30-35
societies of Dwarka area regarding technical efficacy, changes in the
installed systems if any, contamination of ground water if any and remedial
measures in the matters. Copy of minutes of meeting Dated 01.09.2021 is
annexed herewith and marked as ANNEXURE-B.

A Joint inspection team was formed by the Committee comprising
members from DJB, CPCB, DPCC, DTQC (DJB), which conducted
random inspections of societies at Dwarka from 06.09.2021 to
30.09.2021. The copy of the said inspection reports along with
photographs are annexed herewith and marked as ANNEXURE-
C(Colly).

The second meeting of the constituted committee was held on
06.10.2021 in the office of Additional Chief Engineer (DJB), wherein
the joint inspection team apprised about the inspections carried out
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in above said societies. Copy of minutes of meeting Dated 17
06.10.2021 is annexed herewith and marked as ANNEXURE-D.

The findings of the Joint Inspection Team were deliberated by the

Committee which are as under.

* It was apprised that regarding technical efficacy of RWH Systems,
the designs of the same have been adopted either from CGWB or
DJB which are satisfactory in technical efficacy. The recharge well
pipes were taken deep into the static ground water level by the
societies due to which contamination was bound to occur. As per
the required parameters of the CGWB designs, the depth of
recharge well pipes should have been kept 3-5m above the static
ground water levels.

 The contamination may occur in the societies due to mixing of the
rain water with the waste water from different sources like waste
washing area water with detergents having chemicals from
balconies other than that of roof top rain water and the waste
water from paved /parking areas of the societies.

» Regarding contamination of ground water, it was apprised to the
committee that on testing of the 38 Nos. water samples taken
from 31 societies, It has been observed that very partial
contamination, out of the 27 parameters tested, samples have
exceeded the permissible limit in only 2-3 parameters i.e. color,

turbidity and ammonia.
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* It was further apprised that to avoid contamination of the ground 18
water, only rain water from roof top area be diverted to the rain
water harvesting systems.

e The water from other sources entering to RWH System such as
balconies, washing areas etc. should be disconnected with
immediate effect for which necessary advice has been given to the
Societies during inspection.

As there is water pollution in the above said societies, a letter has
been written by DIB (being the Nodal Agency) to DPCC to direct
the societies of Dwarka to take all necessary remedial actions in a
time bound manner, with regard to rectification of water pollution
as per Water & Air Act. A True copy of the Letter Dated
17.11.2021, is annexed herewith and marked as ANNEXURE-E.
Since there are around 400 societies in Dwarka area and it is
possible to inspect one society per day, it is submitted that to
inspect remaining 369 societies, this committee shall require
around 369 working days to complete the target.

Submitted for kind perusal please.

Yours Faithfully

(HARI;E CHANDER)

Additional Chief Engineer (C-8)
Delhi Jal Board
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e mail: i : DIARY NO S04
=-1aL: cewbdib@gmail.com DATE 13 |08209]

No. BIBICEMWB/I a7 e T ek R S R e L
CEWBIC)2021f3 Dated: 1219 |,

Subject: Nomination of Member for Joint Committee.

Reference: Hon’ble Court Order dated

147/2021 Mahesh Chandra
NCT of Delhi & Ors.

07/07/20 passed in Original Application No.
Saxena Versus The Chief Secreta ry, Govt. of

May please refer the above-mentioned matter wherein a Joint Committee is to
be Constituted with the Members from CPCB, DPCC & DJB. The DJB will be the nodal

agency for coordination and compliance from DJB side. The details of nodal officer
are given below:-

Name: Sh. Vimal Belani, EE (RWH)
Designation: EE (RWH)
Mobile No.: 9650291229

e-mail ID; rainwaterharvesting2013@gmail.com

Therefore, you are requested to Nominate a Member from your department
along with his contact details.

c:"{t-\ac.x-.-\
V2L R\ Xe =y i
(GOPAL JI RAI) i
CE (WB/C) ,
Member Secretary, DPCC |
4th, 5th Floor, ISBT, [
GT Karnal Road, Kashmere Gate, |
New Delhi-110006.
Copy to:-
1. CEO: for information please.
2. Member (WS)
3. SE (RWH/WB)
< EE (RWH)
V:./ O/c(: C:"(c\mw’ :
e \8\)03 \
CE (wB/C)
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. - DELHI POLLUTION CONTROL COMMITTEE =
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DEL-

R : e evret L4156
SIS | 4™ & 5" FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI

visit us at : hitp://dpee.delhigovt.nic.in d
F.NO.DPCC/CMC-II/DJB-NOMINATION/2021 GEIP-Yo Dated: 2.

;X/Q_h')__]

'I—l)‘

The Chief Enginecer
Room No.-107, Varunalaya Phase-II
Karol Bagh, New Delhi-110005

Subject: Nomination of Member forJoint Committee

Sir,

This is with reference to your letter No. DJB/CE(WB/C)/2021-33 dated 16.07.2021
regarding nomination of Member for Joint Committee in compliance of Hon’ble NGT Order
da;ed 07.07.2020 passed in OA No. 147/2021 in the matter of Mahesh Chandra Saxena Vs The

Chief Secretary, Govt. of NCT of Delhi & Ors.

In view of above it is to inform you that Sh. N.K. Joshi, Environmental Engineer,
9717593527 is nominated as member for the Joint Committee.

Yours Sincerely,

opy to:

" Legal Officer, DPCC
e Master File
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e TaY OF

Hon'ble NGT Matter

0. A-14011/1/2021 ~WQM-I ]an. 28/07/2021

Gopalji Rai

>f Engineer

ce of Chief Engineer (WB/C), Room No 107,
unalaya Phase 11, Karol Bagh, New Delhi-110005
bdib@egmail.com

: Nomination of CPCB official as a member of the Joint Committee constituted by Hon’ble
" (PB) order dated 07/07/2021 in 0.A. No. 147 of 2021 in the matter of Mahesh Chandra
ena Vs The Chief Secretary, Govt of NCT of Delhi & Ors.

+hias reference to your Letter dated 16/07/2021 on above captioned subject. Hon’ble NGT vide
:rdated 07/07/2021 in OA No 147 of 2021, constituted a Joint Committee comprising officials
PCB, DPCCand DJB to ascertain the technical efficacy of installed systems and changes, if any,
sired and the issue of contamination of ground water. DJB will be the nodal agency for
‘dination and compliance.

fis connection, Smt Suniti Parashar, Scientist C, WQM-I Division has been nominated to

‘esent CPCB in the committee in compliance to Hon'ble NGT order dated 07/07 /2021 (Contact
tils of Scientist C: Mob 9868819711 and E-mail Su_ni_t_iipgb@gng,in],

Yours faithfully,

(A. Sudhakar)
Divisional Head, wQMm-1
8800324699

T ————

. e, Babv,
Se.. .D, WQM_.}
9868238903

Y3)02.4/3
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DELHI JAL BOARD: GOVT. OF NCT DELHI

| OFFICE OF * :
e E ?{F{‘)glﬁ EXECUTIVE ENGINEER (RWH/GWC)
: : [z.lxr;g-ﬁgs, VARUNALAYA PH-I,
No.DJB/EE : T
EE (RWH/GWC)/2021/ 5 | 1y G(A) NN DB iea oV 3t jaid]
Sub:-
HE

Minutes of t . -
of all CGHShSE n.""c.h"?' regarding inspection of rain water harvesting and bore we
ocieties in Dwarka as per NGT Court orders.
Ref:- Hon'ble NG .
h ,\-fﬂr]"_;”': g;(’Tme'r Order dated 07.07.2020 passed in Original Application No 147/2021
andra a?(l\'[.’”ﬂ V(—’n"ﬂ'“.\' Th(' Chft:fS{'f-‘rl’\-'ff”:V. G(?l'f. (JJ-JVC.Y‘ f{fDl'.’””l & Ors

'-I‘I > 1 1 ] - .
1e following members attended the meeting held today i.e. 01.09.2021 in the office ol

undersigned;
1. Sh. Harish Chander, ACE(RWH), DJB 2 N
2. Ms. Suniti Parashar, Scientist “C", WQM-I Division, CPCB g"*""'f "
3. Sh. Vimal V. Belani, EE(RWH)-I '
4. Sh. Ashutosh Kaushik, DTQC, DJB e Py o5
:?‘ Sh. N.K. Joshi, Environmental Engineér; DPCC Z//Z/‘ﬁkf
6. ? LR

Sh. Rakesh Kumar Sharma, AE-1, DJB PR
Following points were deliberated in the said meeting;

(A) In compliance to the orders of Hon'ble NGT in the above said matter a Joint Inspection
Team has been constituted from DJB, DPCC, CPCB to randomly inspect 30-35 Societies
of Dwarka area regarding technical efficacy, changes in the installed systems if any.
contamination of ground water if any and remedial measures in the matier.

(B) Report of the said inspections shall be submitted by Joint Inspection Team 10 the
Committee latest by 07.10.2021 and inspections to be completed by 30.09.2021.

(C) The Joint Inspection Team shall constitute of the following members;

i.  Sh. Rakesh Kumar Sharma, AE(Civil),RWH Cell, DIB
ii. Ms. Alpana, CPCB
iii.  Mr. Shivansh, DPCC
Sh. S.K. Rathi, ACWA, DJB

iv.
Since the matter is related to Hon'ble NGT, It was emphasized that the random inspections
shall be started at the earliest. : Q’
Meeting ended with vote of thanks. ey
EE(I{A:(”HI(;\\"(.‘]-I
All concerned
Copy to:
1. Member (WS) + For kind information please.
2 CE(WB/Conservation) : -do-
f z'\CE(R\V['{) - ‘ -do- .
4. Ms. Shakshi Popli, DJB Legal Counsel, 614, Patiala House, New Delhi-| 11)[]L{2:

AE-l (RWH) D
Olc 5
S EE(RWH/GWC)-1

wn
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S X R B R e

i | . i 147/2021 of Hon'ble NGT.
s | Porforma for Joint Inspection of RWH system- in Dwarka, New Delhi, in 0.A. No. 1 / ‘ ‘
: : Je 5 Bumicks
1. Name and address of unit ..f};m“; k.('ﬁwj Q,};!Z}«L*{' !)“LM‘% f}?)t}' E ‘#4 D ;
£ 3 ¢ o
3 2, Areadelail : T_,,_'.
i‘ i Ropltoparea: w&TT ™ L- - ‘\/i- 4
y il Pavedfraadfgreen area [oational ):
i, Total Plotares: /4 293 m -
! 3. Dateofinspection: p ¢ ? - 908 -4 : The status given below is as on inspection date)
; | S.No | Goyt./Pvt RWH | T satusof RWH system, if ¢ if exist _____-_-:_' Remarks |
| Society witem | Nes— | Seealpit 1 fio. &sief | wnether | Adequate |
| existor | of pit | recharge well Functional | Yes/No
s Tl =aNe ERUNE ! S Tt e IR B, O ERRERL i = S e
| o T ; @ rumbeuin a;Lf”f'
Chws | Ignm 3:SAIE | Lwes Fseh Ly pils e ,,m,g#
i I | | ¥ 25 | J%
i ' | i «éw;.w R¥H .
| | | | o !
| | (.‘3 9 L (B) Juadacs aser s
; | | | need Reg . R
: | ! 1 » SR 1)
! { . i | ; ff)!gq«n—z.al mide RW .
it | | | G ety (@ Pedone’Prait
: | &ee.A aredld M:‘.
| ol | | (& Fltes medic 2o
| A e P 1 - - N |
¢ W \‘ '-/c“"" ; : | N
| membey DTRC % ng ensere / ,'lm‘--« A : J f WY
)'! IQQW 5-k ”y e | ‘io cflh sHAY ‘-?““lcfleﬂ/ Mﬁh‘EIH 2 f\} 2
94 1 27) é?Slnweann h? Inspectian team Inspection team SHAENA Signature of Prassdéat/General
\ { Member 1, 018 Member 2, DPCC Member 3, CPCE 4 PPEMNT SecretanpEstate Manager
; (Vimel Eelan|£€D botherier % NGT L
 § # #

(5 1utz S/ HED Ll Wé"j GSYe Bt 534 7997 3> 129
7450011219 | $450 89 kit D 3

‘,_._
.
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in O.A, No. 147/2021 of Hon'ble NGT.

Perfarma for Joint Inspection of RWH system- in Dwarka, New Delhi,

1. Nameandaderessofunit THE YEUNG AHERIA CGHS LTDH POT Ne.Z, SECTﬂ-?’DI\R‘Ri' ND - llee3s

J
2. Arcadetail: . R
s r
i. Rooftoparea: |Sev 55 v _.w' ul
i. Paved/road/green arca (odtional): =
1. Total Plot area: 4Seeo s-.l'-v
3. Date of inspection: oc&-69.2e2 (The status given Belowis as en inspection €ate)
SN Govi/Pvi  RWH i T Status of RWH system, if exist = __-_ j _f_ Remarks
Society sysiem | Nos. “shmeofpit | No Bsient Whetner  Adeguate
exist of of pit recharge weil Functional = Yes/No
e e = uliNeiND 5 T b
e > G e 2 oz D) R eddn ¢
e R A o T e e N | YE 3 (o agtenst
€ans mpevts3e Fondeant G Sublase wrelZ 35
| t
A
| ﬂryh‘fn}l’ T
@MM wh L
heelaise gl ity
£, be oot -
& Eintrectia aud
et Lsnnlion WL
b Aotee i 4
Ly maprtsedalina
Clhs "fk‘ﬁkaﬁw"%‘ st et T &y >
=4 W'-Kw]‘ do r.l.u\v-&] Rermabtnanct 4 dsvh AH Aipe, Kpf=
!1\.- &l ERE s ¢ doial tag wiyle s {.-;\-tnl: e
'._‘,"{'. { A T = i x A
[ : ) \:A" 6}“)
~ ' fo catbetTand W< M : sy
MENEER, N ' ‘-’L{‘ﬁ : A e st 2 )
oTac L N Lok Vit ‘ PMAHESH TN Y er
W, darkd Sk l‘“‘""'c, 2D insaection team Inspection teart B Signature of President/Genarai-n™?
rspection tearm T s rate Manager
Atermber 1, D15 Ntember 2, DPCC Member 3, CPCE ﬁzﬂiag;._'r Secretary [Estate Manager
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT.

Mameancadoressofunii RASHMI APARTMENT QLoTiNe. 3 SSCTRR-F DWARKA ND-1100%S

2 Arsacdeis
Roof 100 area 31%e .‘j“m C,_:,‘i:)
' fi‘-ft rsasfireen area (paional) _/." ;
. feta lf.g“ﬁ s'f‘_
i Dateolirspecsion €9.29. 2o (The s131.4 given below 15 as on inspection cate)
S %o  Gow/Pe AWH " Gaatenof A system, if enist 3 Aemars
Socery e Ko Sirt ot pit Yo B size ot Whether Adeguale
earst or of ot recha‘ge we Functional vesfNo
rot YesfNo :
‘cavs  Yes e -~ ol P RO sl I Rty
i tes Gl Lie X2ge L2 -Soekr o -
gl P Bt mene ECVER e

o ;::_ W ,Q)vuw.c/

IV o= Sy m oot
&%C 54-?-‘-4‘)

I =y iy pcdes
1o be FeSRecs

B ey BB P

P i o i L
4 be LWL

Xm% e pved

mwu&m’”‘d'

b
WEE Lot

g 3 - Tt Fudonmd
IhemesR ?’ ;_:-.::‘"/ .: ol friger = sm tTpam W‘f;f.ﬂm 3 g ' (f) b G
- "t gty 3 ¥ . aNaF sterr -4 CFCB {U-// e rl."{m-«
F74c Pt mer 1 e - 337 )L, M
. A 1.0 _@:45,,' i ) f.u-, ot

}3% Yqgioqus 03|
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b fame and address ot unis 75:,&; ‘Iz&!p'éfhd-f te Lﬁ ;9"&1726)’5 H. Iﬂ%‘?’ M
{

Roof top ared / f ~ ? m | 2

1 Pavedfread/green area (optional):

hi Total Plot area: ﬁ? 79 23] 1

1 Date of inspection: )
IEVEY

S.No G_u_v_t.!‘i‘?‘{ RWH

Society system MNas.
Ot or of pit
not

Jo .!.c‘»'rti—’ Yes Fae P S
7 nas

| |
|

WA b 2
M}iiﬂ 2%(23‘*7\" b

i nspection team Inspection team
» fﬂc

294

Mpmboer ! 0 Membor 2, DT

."_

e 29 Jeeclzy & Baaks nad 2lh S

2 Areadetad ""f

V(B

{The status given below is a5 on inspection date)

Status of RWH system, if exist Remarks
Size of pit Mo Rereol | Whether | Adequate
recharge well Funcupnal | Yes/No
Yos/No

i ; O RorRhanps Wl
3-5%2.b . 2 mes K e s

Lt ps o ~ ’4‘.
* 3.2 = e Secdeti)-
™ frj nidignal’ mensls

(= Filtey mesdis

e Tl Tl T 1
M‘g’ iy Tl LfF Y

N ' &
(B oepih £ 2bense
& ¥

2}
Inspeetion team f= 7,4 Signature of Bresident/Gene: - Suvpks
5 ) 5 B s . 8 Sopeps
Member 3 CRCR )-n- A‘Mu\mj b AT fil
- L b edenatm
(Bbhelans ) (O >
= ‘.l.'"\ i ‘; e a‘fv
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F““‘“-——-___________“___hh

O.A. No. 147/2021 of Hon'ble NGT.
|98 SECTOR- 6, DwHRKA, ND_- =

>

performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in

1 Nameand address ofunit. VE G  SANCHAR Mﬂ&TmE}ﬂ' PLoT N2 -
AASTHA Ko ARTMENT
2. Arpadetail:
i. Roof top area:
il. Paved/road/green area (optional)
lii. Total Plot area:

(The status given below is as on inspection date)

3. Dateofinspection: 5. 09, Yoz Cf}ﬂ_‘)
JSNG lowloit| ®ww | s:aius?gﬁeﬂi?;jﬂnﬁ?_ SR AT e T =
Socety | system [iar G e Y | !
i I exist or of pit recharge well Functional Yes/No ] f
T P . Y= oy G Yor]
fik Jrcql-t_cI Nes | o) W Ziod @1 WW&%
! | e {
Bebnin o P i
| | ! | il L '
= | | ’ a L
_[ ( | Aty . .J'
| . » {
Pl | @ [~ B wedipto e
| | | | |
[ | l' | ‘ f ) J
P TS EN | | B e
r [| : _ ] Pﬁ&kwm RS
| ¢ 1 |
i 2 o Ea i | .
Mlﬂ” \ "
= ¥ P 3 ey e
LAl S R 1 S
D7 e nmc(llar\ n:m Inspection team | dall =
__’;} Member 1, DIB Member 2, DPCC n:i‘}:: :,: t;:;; m”‘-;‘g’ e Pr“id?nliccm‘mi o
¥. SNIL%EH““FM.‘MI'N (3 Senionh
(Cpelome ) . g i )

981150 35537 husi dont-

27
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Pectorma for Joint Inspection of RWH system- in Dwarka, Now Delhi, in O.A. No. 147/2021 of Hon'ble NGT.
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ot

2

5.Nn

Wby

)\-"y

oL perhan team

Nama and addross of unit PRHG YA CCHs

PLeT nv. 18 SECTOR - 2 Dipvarii A NB-3%

Rema r-les

& Both @erts Pt fobe

Area detat

o Waok tog anea

W Mot fraadfgeeen area (aprianal)

i Toral Mot ares

Oate of inspection: ? ? ] (e status given bislow is as on inspection date)

ﬂ..j

Gav' Pt | RWH Status of RWH systern, if exist

snﬂu\" system ' g, Siee of pit No. & sire of Whether  Adequate
I I existor ofpit | recharpe well Funetinnal Yio/Na
| | nat Yes/No

1 ]
i |
COHe el OL | cauityl ek % i

O
' | Oas‘.., deep) Fondiomw
| |
| ! T f;\n..q,;h_..\), U Refeen Compa bomn bes astisued

al.q:.qwar K i

Ay leomagod =@ taatel

r ! . f:'ﬁ»"(ﬁ-W}I crand A MWMLI.\LMW|\\\ 2—“13Q"-
I Fw'r-— Tk

Sremee Wo Me_-.nl,._L-L fesely™ s

| | N
| = [jl
z

e Ao

Cobened nilh e, oL
s
= P-..,P-&. Tt 4 e
“‘Nin_iﬂ e AE v puid
:.(..le 2wt Py

@Oniji(w vaedi,
P’\M‘Am ._..1..-;..5
p.w v-*"l‘hc""y’(

& B, s 4 Lt

o ke AbfCedd A fyasg

-tgsau.-cu,..&f..q

<, PRAGYACGHSLTD o ﬁmm e

""“u:c?/lﬂ Q' .,:5

195 294 1on team Iniacctinn team © mig presir sgnature of Prevaent)General ";‘:M‘
1, DI Wy riner 2. DICE Mo b 3, CPCD F Py Seeretipy fE1 0 BSinager (f « v .
- Dhes2ag [BAS LT~
= " oy n
(Akelon¢ 3, Conp Tl Ko it
b=t |
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Performa for Joint Inspection of RWH system- in Dwarka, Ne

29

w Delhi, in O.A_ No. 147/2021 of Hon’ble NGT.

I tName and address of unit
QHE A seT) CGHs LTB)
9¢8. % wa

o Pavedfroadfpeeen area (optional

Y999 33 e

2 Areadetail
v Roof top ares

I Total Flat area

1 Datcofinspection: ¢§ - @N< 3020

Status of RWH system, i exist

SNo  Govt I_F’_yj RWH
Society | system | Nos. Size of pit Mo Bose of
| st ar of pit rreharge well
| oyt f |
] : } ! {
| CGHS b/ | 02  Vob suwaldlalle '
H & oy Vit b

1X3.043e X510 mh

S P (COGHS hbcan d
o 2 e [!y’;-ox}a %S, 0wt

Whether

| mcwmmmmwu”"\-ﬂ S

: C doamands € AnRaliAsaverhe 203€ ity o Bechongs el il

S el A cminnaMe, cag alelitG e l‘
!

CELESTIAL MEIGHIS Pive. | A GEcTol- 2 DwwtCA ND -37 @
’ ., /

{The status grven helow is as on inspection date)

Himoarks

B }\él‘ou,‘lh‘.‘

functional | Yes/No

tus/No l

0, b« & sl 4 & ity
o) ATF;-\‘?..J Mef G\;J.«Izmmw
o) { "‘G“F»"JG' AT R e O

WY el ;_J_“vw &1”4-&-.—' 2t
- Ty ks f.rg
S o 1

@ﬁa,.:m*-hafw

- nmwaﬂhﬁf ,

| |
f - 4
A S A (Y A
LN o3/ N ) 3\
M A\ Dl { M/ N S \3*5/
A /N (W a\ et 2 :  _SvOFE.
MF“\QQ‘!‘(’ ]nup('l'--J") = Ingpection team Irspectian team ﬂﬂ”?;:m—* Signat e of Presdeat/( oo “\Sentih .
; e e T & 1e B dstate B e
i-):fi\c et banr T 4D Membin 2, JPCL o S )ﬁ}' W#dt‘lw =“ J: {ngJeM:M:
- f’;ék&%ue ) WF Lausitet

~H
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT
I Nome andaddress ot unit  SAHARA APARTMENTS = PLOT ~D. ”, feerER- & DrnARKA ND-%-. g

2 Arca detn)

i, Reo' top.area /9se ;;- —
o Paveafraad/zreen ares (optional)
li Tota! Plot area. 25ep 7*‘\
!
3, Dateof intpection: Y. eq 2 The status given below 15 2% on inspection date)
2o2)

SNo  Govifevr | HWH Status of RWH system, if exist Remarks
satiety system Néu, | Size of pit No.Bsireal | Whether | Adequate
erist o 0t it recharge welt Functional ~ Yes/No
not . Yes/Noo |
CGis Yes o | a2q: w3 6l Bue Pt Yes (DM “*‘1“‘“ Stan T
Fv.‘.r:w..\; Lool mnd
ffl— svl-e '(-‘(‘bc r’* ddw—un.?] dawil
s Reboage il &= o=
Non- fenchmd @ A

| aales
@ Ftdesadin & &2
&4mw»¢a e

te f‘#‘
© cm"“i: ;8
Ao be -

N 5 v pridenr)
o @’ Han Kauwy
S ¢ : J}/ WP /‘Q 4[>
}‘l/(ﬂ,« % A,; fpdﬁki.fﬁ“"l@ ape's629<79 >
e AasocCHon te. sgnatute of Pre déatfGeneral
MemBeR aeetidn 1'-./ insaeqHion oI I |h:-' ‘.tc:::l m”ﬁ#kfw 2 Secrutary fE31 0 Marager o

J7dc e SO w0 a2, DRCC
[sorirtr (FeAsHad (:fbwnf_)

TERLL

20£.
APLE 93
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon
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'ble NGT.

1

2

(5

Name and address of unit

NEW ASHIANA APARTMENT Plo7 amvle LECTIR—G , Dot VD- T3

7

Area detail
i. Roof top area

f},o 5’ L
w. Pavedfroad/grecn area (aptional)

tn Tatal Plot area &919.93 yw-

[THe status grven below 15 as on inspection date)

1 Dateofinspection [Y4.09. 231
[sna Gowt/pvt | BRwH | SLAtUS of RWH systemm, il exist __.._..__ 3 Remarks
! Society systom I_Nos-.hl' Size of pit I No. & sire of wWhether I-Adrquarr
! existor | gofpig | recharge well Functional Yes/No i
not i | = L | yesfno |
1 legas YES ‘| o 2:3, 3% Ciam L2 MIZ-«[ Yes ciptd anam..-z,«
' i | J“Ism HNgRLd oxnsy
i | ot Vﬂ—llﬁpm_fvh Ut o mpl egia
i “bﬁ"‘ @ &.U\My welly 2o e
| |
| | | &) F)E&-« reclin Ao be |
| | | |
{ ! ! ‘ & 0 nechouge il
1 | | | Lude
| | { € Cowir gy hasbosge ply
: ] ! A be pefgld wilbhboudl
| | '
| | i
' | :
,] Pyt > 6854 -
00.12
W %/ \ M .,mnjf éf‘“ﬁ“' d“n Oﬁ{( 4%
ME.MGF'Q ins m,ﬁd:“/ faspection te um Ingpection T it TR HESH Signature ..! ru-dcnl:’{]i ‘F( :
J,7 » ¢ M J CoeH S4emnnt Secret iy [Estate Mana,
= fMomber 1 HB Member 2, e Afembor 3 4 v S
J.‘j‘ e‘bk‘{ﬂ ) Hln‘\ll” I




488
32

performa for Joint Inspection of RWH system- in Dwarka, New Delbi, in O.A. No. 147/2021 of Hon'ble NGT.
.)

1 Mameanc adaress ot unit MBNWCEMENT APARTMENTS PLETAD. |7 SECTOR-S, DrepRlic]  NMD--75-

2 Areadetn!
i Roaftop area S @

wo Paved/roag/green areas (optional)

tin. Toral ot area Fuee ‘?""

3. Dateofinspection: [9-09 2ox) {The status given below is as on inspection date)

Sto  GovifPvi  RWH | Status of RWH system, if exist : Remarks
Society system Noa. | s of pit No. & size of " whether | Adequate
exist or of pit recharge well Functional Yes/No
( not ! | Yes/Ne
1 £aHS yer 63 4 G wd At Lok \es © Faped htrface s
P an Auge Fegragate amd djased
Mo - frenchiorunt L. Myl dupiia -
Q) Aliey mediz £+ ée

R
] | @“1""“‘“ e L P.‘
| i &ﬁ\uhm beanircat .

\}% L""r & _ A_:.r/y Saend \l.J-ﬁL Mk\&« \:}qq

thh:& & f
gt tinaefeam Inspied v an team Ingpectilin team AR EStr Soenature of Presde s/ General o
. whor Y, DIB e e 2, DPCC Mionta s 1 CPCB 5 ey LOCretary JEstate Sasapes "

.:';'; ; e
(helome) /;«I;ﬂ
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ction of RWH system- in Dwarka, New Delhi, in O.A, No. 147/2021 of Hon'ble NGT. °

1. Nameand address of unit - JTAIMAA  ALARTMENTS »
4 PLOT N, 16, SECTOR-S DWERKA _NDRE

2. Arcadetail J_,—’
i, Roofl top area; 2500 sj-m VvV
ii. Pavedfroad/green area (optional):

li. Tatal Plot area: F8e0 - T4 -?P""

3. Date of inspectian: [l" 09 2o (The status given below is as on inspection date)

S.No _Guvt_.{VPut } _é\v_!; 1 = 7 _-m_!;-t_:atusn! ﬂ'\-‘\-'ﬁnu-';, if exist = B A __‘{ T Remarks |
Society | system | wos. | Size of pit | No&sizeol | Whether | Adequate | |

| existor of pit | recharpe well Functional | Yes/No |

I not | [_A-I—_vh«.i,t., Crrirueg

T

! Yes/No
= o s A R, T ! 0 b ot |
Yo X 30 ¥ 218 b — . ...,{(,1 jgs B Fawed Sunfuca |
o ¥ 2. [ /‘{MF' | YS [M,th%aw

!1._“ ca g
I (@Ml deveasal ;
| claotada - #eo m’d

|
' > 5748 a3 | | |

n / e
i AN H q
o % ,:: rné:-ctinn team tnsp-c:%ni team Ennrailh ;}’[0
£ it o Secretary [€state Manager 7

Y
Member 1, DIB Member 2, DPCC Member 3, CPCB C ol {qﬂ
Bppebasd) qg A,
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. NO.

34

147/2021 of Hon’ble NGT.

1. Name and address of unit - DHAVLABHAR  APARTIMENT S PLOT M. IS, SECTBR-& DAk ND -7

2. Areadetail
i. Roof top area -
ii. Paved/road/green area (optional):

1. Total Plot area:

@

3. Dateof inspection:  f§. ,? < T2 (The status given below is as on inspection date)

SNo | Govt/Pvt | RWH —[ e Slalus ufﬂwn svmom i must T J_ "~ Remarks

i Society system | Nos, | " size of pit No.&sizeef | Whether | Adequate |
exist or of pit recharpe well ! Functional b Yes/No

& e not | Yes/No |

2 = B 1 e . X O -

b e Yes | o stoxlhm\o,.i — | G | 6T O Fdmorctls b el

‘ Non. ﬁ'na')vpt.z ML) e Alrapiaced .

(% 6o 235 £2.35 .} 2 rHed

g

%’N >
Inspecfion team
Member 1, DIB

& i)
\Jl‘lﬂ‘{_u <
(o
Inspection team
Member 3, CPCR

Inspection team
Member 2, DPCC

m d
Signature sud:nquen!
g(n.‘tar\r fEstate Ma

#ﬁQJ&‘g}:S—(M\
fc?//_Z’.S'S'f_Y}_“‘
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in .A. No. 147/2021 of Hon'ble NGT.

n
1. Mameand address of unit . PARIK ReTAL APHRTMENT FLST Ng_ JoA SECTOR -9 .DW‘#RK&I ND'

2. Areadetail :

i. Rooftoparea: B38. 52" frm ‘?}J @/!
i, Paved/road/green area {optional):

I 2 atmﬂ-
o o )

li. Total Platarea:. 3999, Y5¢€ sTu @ Y e fa in +2 AC’? Jinec
7 moéming
1 Dateofinspection: |(.pG. 26 Lt [The status given below is as on inspection date)
S No. 1 Gavt. ng  RWH T T Status of RWH system, if ey . ]. Remarks !
50{"“‘! | system | nNgs. | Size of pit | No. B sire of T Whether | Adeguate |
} | existor | of pit | | recharge well | Functional | Yes/No | |
| not | Yl:s,‘Nu
- s M) ISR L) - | i g !
A c s 8 ' . E Beth Pore flled milh. .wu-
1 GHS Ve l =i F ){3 s 1 0a -9\ l h YEI ] ﬂ
| l ' o l &z}w;e vl f“t-é
. ‘ , Tolmg 3¢ ,\.3 1 Aecleotopet .
: | qg_g,
| ! @OP""']‘ Ao ba 440
= ! | \ \ . pudange I
| | |
1
= - o)
= I :

3 L e - ,....___l_. g . | ’ 1 /
@i:);-\_;); 3 ‘ : A /
@ o i (E“}.%"‘ ¥ ‘NJ&/ ££ L Javashay ,/__.c;'lvxl\ id o ';ll

b
Irge lnsfaciion teath Inspection team Inspection team ﬁ’\ﬂﬁgl;'m Signature of President/Gencral
8 Member 1, DIB tember 2, DPCE Member 3, CPCB
Pceial

( ’ 9 Seeretary fht.uvlrw‘.fmnr_{-:

=-b ﬁ‘-.':{*" 5
gege! 26897
it !f&:r'd’" 2
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No.
1. Name and addressof unit . MYNIRKSG  APARTMENTS PLOT Ha, 11

2. Area detail @
i. Rool wop area: 12500 e
ii. Paved/road/green arca (optional):
i, Total Plot area:. 3 Spo ;,rm

147/2021 of Hon'ble NGT.

L
, SECTOR- q , DWIRKA, ND-?7+—

&)
“H&% Ram Jdince Mahﬂivg’a_

(The status given below is as on inspection date)

3, Dateofinspection:  )4,09. 2.0}
(he | Gonle | AW | e Status of RWH satem, i exist = Remarks “
Socioty syitem ﬁos Size o_f_pil'_ T No B site ot Whether Adeguate
existor | of pit recharge well Functional Yes/MNo ‘
e T — e sl Yo |
1l Cans | Mes | o9 | b T O Proscd @han b -4 2
| = 5o nd \ﬁ wpt Linsin |
| | ' G5 Filties mestitn 1+ e |
| J'ufgfnua( !
! 29 bens sl |fobe
| | acdps |
[ Reubme Mqiw}el.in_
l enee v be
] ;. Lovilaneeeof.
[ | i l ] | & f’}?m\ fé Recha -
ik S e | (e g0 Jopicie UL
\ Ay Repuihed.
Ak A, -
3 £ e At} I 0.1 — A ME 2o
7 At S forasbes- DI gl
Insp:rclion\{;:/m'- Inspection team inspection team mﬂ"{?;f?h“ Signature of <ident c\é‘r‘:} El‘TII |
Membier 1, DIS Member 2, DPCC Member 3, CPCD CA—H,‘&, ; f> Secretary JEstate l‘.‘!-.;?ag_.;r_r

Matoudon S 41,"]};1:%3&411'.'_
M- 9599098122
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Porfarma for int Inspection of RWH system-

1 N and afileess of wod SUKH 5&&;}.& MﬁRTMEN}' fLﬁ?'m- !2’, Sé-cypﬂ_’?' ﬂ)rﬂi
4

Arwea detail

o ot tap area 2730 Qr b
iy Pavedfroad/preen acea {aptional):
Hii. Total Mot area: Sxov ;rw....

Date of inspection: /6 - 69 ro 1)

in Dwarka, New Dethi, in O.A. No. 14 7/20

37

21 of Hon'ble NGT.

Keh

(o)

{The status given below is as on inspection date)

3
s.No | qu!.fﬁ- RWII == “Status of RWH system, I .-;I.'-u!._ i Romarks
! Society system | Nos, Size of pit [ Mo & sizcot Whether | Adequate
exist or of pit | recharge well Functional YesiNo
not Yes/No
. ' i ; = -
| Clns Wes | e2 ot a - Y e e for O Ver t::-::f-:UA Raten -0t
| ctlie amdd 4 m’f eddmini
% Fitbeinectin Yo be
| .‘u]ﬁtw .
| \ @&J’w-yc e welf]

Inspection team
Member 2, DPCC

v =

o1
Inspection rpan“
Member 1, DIB

ot B

‘V\

g !I-tmu_;ﬂvu.r

| |
| L |

_V‘ \
1M =
5:..1»»1\" AT R A
Inspection tea Mrersy 5 charma
eam N MV - asident

Manager
Rreol b
Q"IJ\te'AmU\.’j
Goys T9095

Member 3, CPCB

(G




performa for Joint Inspection of RWH system- in Dwirka,
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Ihi. in O.A. No. 147/2021 of Hon'ble NGT.
a, New Delhi, i E

1

1

Namee and address ot unit KRASHMNA  APARTINWE T  FLOT NY. 1_3‘ SETIPR - 9 3 blvﬁ'ff(&- nD ‘}r

Area detail
i, Roof top area 2S¢ (o

i, Pavedt/road/green aren (optitingl):
lii, Total Plot area:  Xhap Frh

(The status given below is as on inspection date)

! @ Brick mustin P be

1. Date of inspection: [ .69 - 2o2)

SNo | _é_m | Rwm R Status of HWH )\nlcm, if exist __ = _:._.. ____ [ _  Remarks |

. Society system | EE,_ i Site o?plt'- = } No. & size of . Whaether Adequate | ’

existor | of pit rocharjie well Functional | Yes/No | !

o S iy el S
1 c * ~— - J {D md Al Mu.—rﬁ
GHs Yes R s I My Yex u’ SRS,
Z 5).20 0> | : Eroeted "+ P i,
|
[

| | e |
w"‘““j‘( nance

‘ i [—q 2r syl “pind
|

|
|

v e

_.____‘1_______ o =

for2>— o ;fzli*Mﬂy R

Moy, AN 116‘1\ A
brac InspectionTeam Inspection team Inspection team mf»fpw Signature of Tdent/Genaral
Member 1, DJ8 Member 2, DPCC Member 3, CPCO @’P‘f"’-‘-f:) Secregafy fEstate Manager

(Ly st

rwc'\xJ—
qut‘i 1 :R{ 95

1:' J
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N

1.1 : i %
Performa for Jo?m lhspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon ble NG

1. Hameand adoressofunit RATNI GANDHA <GHS PT. LTD , PloTM. 4 sei:?‘b’&-;b DW"RKR ND-3§

2. Area detall

3
a-vaast MT. }A...qu:r‘,s au]#ﬁ?ﬂm‘e C

39

i. Rooftop arca 1730 0w @
il. Paved/road/green acoa loptianal)
lii, Total Plat area: S So@ e.{wt
3. Dateof inspestion: 21.09. Le 2\ (The status given belows is 05 on inspection date)
i_s_ﬂn_ goﬂ‘i!{v_—; RWP{ R S _. T Siatus oi AWH wslcrﬁ'\-iomst LA -_ : = } = ﬁ?ma;i
| saciety system | mes. | Siteof pit T No. Gsizeol | Whether | Adequate |
! exist or of pit I recharge well Functional Yes/No |
s . s __YesHo e
Kt CaQHs YES | o2 |Mox\.Sex350 2¥ = 3 dag MES “es ﬁf‘“ﬂ-@' mas M. a‘té
Sol deap l s 5_‘,.03 a
| l \ ms |
| h ﬁ) Malee wu..rw.k of,

| } | e S s
- =

(=2 =
Mt s, “’?:/’
®rqc Inspection team

Member 1, DIB

Inspection team
Member 2, DPCC
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Performa for loint Inspection of RWH system- in Dwarka, New Delhi, in 0.A. No. 147/2021 of Hon'ble NGT.

1. MName and nddross af unit A N‘\B& C q HS
4. Area detail
I Raof top area 183383 s

i, Paved/roadfgreen area (optional):

lil. Total Plot ared.  SSam gr-w

3. Dateofinspection: 2i.09. 2o\

éa | GoveJPwt |

2
FPUT LTD, PraT MB. 5 sccTeR—10 DwHX ki ND -71
A

(The status glven below is a3 on inspection date)

|VS._Nn -ﬂm = | _St.ﬁu\ af RWH mr\l!!rl’l,if :-_n_:._t _-_ __'—_ ____ __Eman A= ]
Society system Nos. Size of pit No. & size of Whether | Adeguate | |
exist of of pit recharge well Functional | YesfNe | |
L0 Sl TSP = 1 vesito | TR <t
1 | eans e | o MR (pauts = 36463 02 - i | Yes | &S ‘gfz«m ’*“_:;’65
sl dup et Ao TPl AR
| cach CE bmk"“ﬂ

S P =

Y

Inspection team
Member 1, DIB

e
gl

I
Inspection tcam

Member 2, DPCC

B g
|

3 e ,.“\ Cs/‘r". —__llL_ = ""V"‘“.’
‘guuft\'f'dw:fﬂ £ = l*‘hf"' "5}\ ) 0 |
—— 4 \ [ o
Inspection team m"’h?‘:{m su:{af L0t ;\ 1 General
[ 0 v
fAember 3, CRCO Cna,‘(,.[ £ T fafeffanager
) ) 5 il e ¥ ."
NI

40
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Performa for Joint Inspection of RWH system- in Dwarka, Ne

497

w Delbi, in 0.A. No. 147/2021 of Hon'ble NGT.

2, Arcadetail:

)
1 Nameand addressotunit MM EMPLOMEES (GQHS LUTD PLoTne - ¢ y secTPR -] 0{ MK&J NMD —?{d
)

i Rooltoparea: J&£33.3%%
il. Paved/road/green area (optional):

fii. Total Plot area:

3. Date of inspection:

55_019-?"‘"

2109 .30

o

b ¥l

[The status given below i5 as on inspection date)
[Sno | Govt/pvt | Rwm ; ~ Status of RWH system, if eaist S — T Remarks |
. Sotiety system h;_ T sieolpt | No.Esizeel | whethor 1 Adeguate | |
l 1 existor | of pit | rechargewell | Functional | Yes/Ne | |
not | T e [ L x: _'!'”P_"_ e _’&'
e =3l - sl AR hoadtn =
1. ca ks et | ol [ellg . »3!.‘51) Yes || ES |
\ ot - ' s r:&w Mpls dsasia
| | . | l ! & 2::J-w+< bpes A ‘rt'-
| | : 3o m} ! |
1 |
| ' “”%‘“"; e
| | | g4m, ru'\—ﬂu‘
I { ) Lo e P i
l ]l Q/ & b
i | S vt A &
| ! Leced %""J“W
1 AR
| L

ins thld

Member 1, DIB

o
A

inspection team

Member 2, DPCC

A
\>Ltu-- klantalon =
Inspection team men
Member 3, CRCB

41
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Performa for Joint Inspection of RWH system- in Dwarka, New Dalhi, in 0.A. No. 147/2021 of Hon'ble NGT.

Name and address of unit : CHANDAN v Ara )

2. Arca detail :
I. Rooftoparen: 329 o

il. Paved/road/green area (optianall:

lii. Tatal Plot area: | g e0) sthq

Drriiili. & Wh-75

3. Dateofinspection: 2. 9. 2oy [The status given below is as on inspersia
S.No | Govt/Pvt | RwWH | Status of RYWH system, if exist e
Saciety system Nos. Size of pit l " Ho.& sire of Whether | Adeguate
exist or of pit recharge well | Functional | Yes/No
5 e e L Eons _,.b‘f‘ﬁtﬂ = E
! Ce s MES | 03 | Al apqu5-=5gél e c1-9r1 1es
| bon Lot
| b
|l | al - ?‘J'-- ?_ Shaemd

|
=i @
¥

inspection team
Member 1, DIB

inspection team
Member 2, DPCC

- o
< ot =
—  Dyere

Inspection team

SIEN S

Member 3, CPCB G"g )

APARIMENTL (Lang L‘TZD' PLET M. B CFCTLA-IS

2z

/.

cae

L 2ot <3

>

&

|

r

L 'r‘ dami
(T, o, rodom 2=
Lo T

eardoced
§

b =1 3

e P

-

it e or Gk mm

~ 7 - PR
Th s, S b Geira

42
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of Hon'ble NGT.
I’w(umn for Joint ]ﬁsppﬂmn Of HWH__]"“' m: |1"I Dw :Irk.t Nl w D[llhl II‘J. O A. No. 147!2021

1 Name and address of unit. GANDY) AASHRAM <GHs L7D, PLOT No. ‘T SECTOR - |0 va‘ﬁ&kd’ VD- 75

(PANCHSEEL)
2. Arcadetan
i Rool o aea ;‘?? f}
il Paved/road/preen area (optional):
lii: Total Plat areat SSoao g/nh
3. Dateofinspection. 24, 6 8. 2031 {The status given below
SN0 | Gowrgpvt | rwn = L T Status of RWH system, if exist =
Society system | o, size of pit No. & size of Whether
exist or ol pit recharpe well Functional
L e e SR S _ Yes[No
1. e = 5
W Vs | 02\ Bt ppeny-, 3389 ©1- ¢ di | ey
|

AJ" M
Inspection team
Member 2, DPCC

.

Inspection team
Member 1, D16

|
|
|
| .
|
I - 1
M e, "
/ > lﬁ
R[L\.:{‘f h;i‘.& l‘l iy =
Inspectian team mmfg"'{?w

Miembeer 3, CPCp

G2

Yestn_L

A

s as an inspection date)

Remarks -
Adequate :
1.

_f Mull hkgtn
R g
drwkd. £4 fnp"-&lﬂ"m

ﬁmmr‘v‘fr
dnﬂm&
bww«»eﬂf‘

]&.M

\ =

Mee

| maLr~s

" //';:T.“‘ S
.'I \ (“

i | e \

n... pegdly \

d$“ o "““’/ A

Signature of Pro sldvrnfﬁvmml

SMV JE<tate Manapor
AN 885277

\~5qu N Mead itatha -
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Performa for Joint Inspection of RWH system- in Dwarka, New Oelhi, in 0.A. No. 147/2021 of Hon'ble NGT. ©

1. Nameand addressofunit. SHW SHAKTI CGHS LTD, PLeT No,le sec?bﬂ\-lo‘.DWﬁ(K&{ND'#s

P B ~
2. Areadetail == ' 2 b=
i. Rocftoparea: |Sem @
ii. Paved/road/green arca [dptional):
lii, Total Plot area:  Sewmg “rm.
3. Dateofinspection: 32.4. o9, 20 %) (The status given below |5 as on inspection date)
5.No | Gowt./Pvt RWH Status of m;vﬁer;.—imiit_ Remarks

Sociaty system Nos. Size of pit | No. & site of Whether | Adequate
exist or of plt recharge well Functional Yes/No
not A L S| (1L 1 1

Paued ann ran—cbh

1L | cans Nes | o2 |Tus = R L '
ML prats = 30 s WS | WL Dk et ad
@5 o dep \ R 13 poph et
XL RS XS | o ot duap D Fllbes mcabain of Fifr e b=
z 0.3 ap pra e,
¢ bzae weell Fa b=
Aedoueliped pegulodlay—
o ’h. oL |
&‘}\M.’;m;wﬂ e
[*3 C-'\-HHA.
|
|
1=t £ _._l__h__ SRS =k ]' ey SIS
¥ e o
P fddw’ﬁ/ Lol = — o ~'//\m‘\*' ?
Inspection team inspection team Inspection team Mm?:_{?m stgrm}(ﬂaf Ilmsm::t;c,r.n'eral
Member 1, DiB Member 2, DPCC Member 3, CPCO Apelac Sedteta f
A ry JEState Managor
C ) -1':‘ i et 'llll"-"
2

1L LM T ¥
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: 'ble NGT.
Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in 0.A. No. 147/2021 of Hon'ble

Name and address ofunit . (e TR pek s T OHAT  PLo7 MNa- no SF(TD-"-'J'Q, QHH’Q‘(’A, ~p~ jS.

»

Area detail :

I. Rooftopoarea: “Z-ove S0 ¢ @
ii. Paved/road/green area {uptlgnali:

\/
. .
W Votal Plot area: poco Briv DY dergn e "’“{""“ !

3. Dateofinspections 24 092 p 2 {The status given below is as on inspection date)
S.No | Govt./Pyt RWH Status of RWH system, if exist Remarks
Soclety system Nas. Size of pit No. & size of Whether | Adequate
existor of pit vecharge well Functional Yos/No
nat Yes/No
1. Caps Yes of M AR e q £ @ e it aicar 35 ke
: & Ol— ) SDmmdeal NON b ! G segateas met clivdbet
el daels UNCT AL o opl. desed
Wﬂc‘f"“"i'?&hnl GJ&Wg bens e lf Ho
bt Atdeteloped

=

“"esbf ek e) A2
P75 e raplace ol
J“‘L"‘-h* Aleet et

& owrne Clay L
_fa‘ﬁ. "
‘\xn,‘;{" I’I', - /C" !ln..z/F:u

C_‘;; ‘:\{ls: el W,

l

w/ M ,, E R L,/\ o3

\ ) 'ii‘tl)-«l'lb-x e ~( pef s
‘\?v u\":__ﬂ,_ ¥ — ’f dg‘n\’jf? / .\‘-I{
Inspection team  Inspection 1 [ 1
e .::;muﬂ o :pe:t:a: team Inspection team Inspection team Signature of President/General
ember 3, DPCC Member 4, CPCR Member 5, Secretary [Estate Manager
QMI | {M (Mahesh Chandra
Saxena)
Eoloscyge 3

45
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in O.A. No. 147/2021 of Hon’ble NGT.

performa for Joint Inspection of RWH system- in Dwar ka, New Delhi,

1. Nameandaddressof unit: THE DELH] STATE M.E.F. c€oMs LTO. -
PLoT Mo, |  SerToR =19 Dwhridr ND-FS =~ =
2. Arcadetail : c.\’zf ;
i. Rooftoparea: 24&3 Lo~
ii. Paved/road/green area (optional): ar2 cUenn 469 /" S o N
lii. Total Plot area: ¥S 26 e .
3. Datcofimpectiom: LY. = 2072 | (Thestatus given below is as on inspection date)
S.No | Govt./Pvt RWH Status of RWH system, if cxist : Remarks
. Society system Nos. size of pit No. & size of Whether | Adequate
existor | of pit recharge woll functional | Yes/No
not Yes/No
1 ‘GH-S ‘E'; o) XX ﬁ‘\?\‘-&q d ol - {;l Xt New \!c: )Dt\rc..‘mn.‘;(,hcn.?..)“d
= Fead divessedd £ Mple ko
. IS A =l e ple elians,
56 mb depi o' 0" deeps Aorenonin @ Ruchange cnlt|bend to
be Copraacd
U:J ‘::C—*—l redn 4, b

heplaced X i fi

Q) Pecvnage bme wett o
ke "“-Jhl‘_u—d..:r-ul'

= TS N e, S
bk it Q0 e o gdde
b G z ,..rl‘/'/ . ﬁh.\;qu\iﬂl\ 5 i 7 qg;}., jos 19

Inspection tea
i m:c :‘:’"‘t anteam  Inspection team Inspection team  Inspection team Signature of President/Gene
" - mber2, Din Member 3, DPCC Member 4, CPCB Member 4 Secretary /Estate Man
' anager

MI’ feusd e, {Mahesh Chandra S ) f-a
gntu;{qu?’ Saxena) s Ctasaf

-
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47

Mew Delhi, in O.A. No, 147/2021 of Hon'ble NGT.

Perfarma for Joint Inspection of RWH system- in Dwarka,

1. Nameand address of unit  (VIBHINDER APARTIVENTS FLeT Mo, 13 SecTii-12 Dwrkkd AND-TS

1 Tre DHAN prthowar camns Tn)
2. Area detail: P e P

i. Rooftoparea: S PL?J“'“'}M“ EEN
ii. Paved/road/green araa (optiondl):

1il. Total Plot area:  See 7""‘

RYo09 el

rers. 2

3. Date of inspection:

TDFC C)HS‘G PR, L

e,

\/

(The status given below is as on inspection date)

Ll ]

SNo | Govi/Put | RWH Status of RWH system, if exist ] Remarks l
Society system Nas. Size of pit No. Bsize ol | Whether | Adequate |
existor af pit recharge well Functional Yes/No
not Tes/No
L CGHE ?F_f C) L Soxl e X 15D NoN Taesl roun Mo, A
Lo ealid meld dagaeed
GL’ Tt Lo "‘Fl." daas
Ruf«\-_u?. L well T
E Le -q.é.l-ru-‘-‘—:}-‘-d s
TRy ‘;“'1-" c-‘ﬁ.l-f.\_.
rriedin 4 be tepleed
) Rednpas bt wezlfy +
\ Lo Coppes
A I 2 —
Ve
![)é,j o 1 : :
|[ — " y 3 e faft P s Y
u"‘*‘*i—«. ’,"’; ¥ ,Sutl‘f'-]dml&‘»- e i ot
. I . o
orqc Inspection team Inspection team Inspection team mﬁfpma Signature of President/General
Mamber 1, DI Member 2, DPCC Member 3, CPCB W Secretary /Estate Manager
(AvE kurdAR

Yoloa SUCER
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Perfarma for Joint Inspection of RWH system- in Dwarka, Hew Delni, in 0.4, No. 147/2021 of Hon'ble NGT.

1. Nameand addrestofunit THE i 14 il

2. Arcadetanl:

I. Roo! tog area Lif-C 8 g€~
W, Paved/raagfgreen aira [optional)
tii. Tewal Figt area: dHIE e
1. Datectingpection: =4 ¢S T o0 [The sratus g uen Brinw it 2% 09 Inasect
[Sto | Govt fbve RWH | = Stats of AV vystem | eaiat = i Rerark
= =i B i e =
Society system | Nes. l Size of pit %Ne Biaecut Agegaate .
existior of pit recharge wel TesiNs
| not
|3 Came | T (o SR s e BE R ' W i :
1 | e it | B T
! I v, ek LLS o is
| it |3 . ., iy = wobaill iy gt A
| > S | " R A Y e o + 4
St 5 el I
3 e [k . gl
| TN e
] B i -
| TRER 5 o e
| d <ls. 2
b deins A T b=
e cririege o
- 1
{ \ |
| : . .
| | - i :
1 = e ——————— e == a o »
T e T >
L3 L
L \;‘ \ — > - e ) S Siged? . .
d A % \ 5 d ¥
e - y m ] o
= ||“E; ion team Inspection team Inspection team #”:g{?M\ Sigrature of Presizent/Gereral

Member 1, 0I8 Member 2, DPCC Member 3, CPLB Lerrotary [Eitate Manage:

Q"ﬁp-ba..!—)

-3 e -
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x

Performa for Joint Inspection of RWH system- in Dwarka, Nevs Delhi, in O.A. No. 147/2021 of Hon'ble NGT,

1. Name and addressof unit: S&MT SUNDEL DAL 3
& T AL Ty € g ! U
3 WS PO 3y f.em,!.-n,t_gr\n{tﬁ_rdh-}:
2. Arcadetail
i. Roof top area : 2eeo et %

o 2R
il. Paved/road/green area {optional): ;
lil. Total Plotarea: {ace :f v

3. Dateofinspection: 24 _ pq 2 a2 (The status given balow s as an inspection data)
23 e
S.No | Govt./Pvt RWH Status of RWH system, if exist | Remarks
. Society system Nos. [ Size of pit Mo. & size of Whether | Adeguate | 1
exist or of pit recharge well functional Yes/No
not Yes/Na )
: 1 Cahg e S T 5. = R e U Pt dne s el *
£ PEEECA AS et T B box WRS AT o, et
e F I e
190 tmpannt, = 50 o7 - = pil. ekieis
= s | Vi BSheena ) eandinil. Le
5 -:.'M. vhe J\Ej,ﬁ Bty St sl Wl
L ST 0 \_ Lviyy f-'rf +. L. i flrea ] 1-,u;l1"‘u_
'_ | | J ’
i\ Te ko lli S LEb e a/-‘ o
{ Tl ]
.K'J'ﬂ Fzopw WSTE) G st
ke procoarec s
codeundar Dass HEB '_._
¥ l J“QJ. Ma 24
= 3 Hew Of

1 em;é W& ol Lushfosed ma;:;f/ o %”qgr—}az—“wz

Signature of Presicent/General

e ke 3 inspection team Inspection team TerEA ;
Inspection team Member 2, DPCC Member 3, CPCB CW Sacratary [Estate Manage o !J
&.:ns Member 1, DIB 4 rn o

i: .” Con ye .{U':—' L 1



-

506

50

Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT.

1. Name and address of unit - SELUR HEIGHTS  PloTrg-| CECTIR ~ ) 248 OBk ; N~ 2T
1. Area detail
i. Reof top area

il Paved/road/green area (optional): ga-’
1ii. Total Plot area:

3. Dateofinspection: L ®.o9 . 22 L) [The status given below is 3% on ingpection date)

S.No GMJ_M T RWH Status of RWH system, if exist

Remarks
Society system | Nos, | size of pit No. & siae of Whether | Adequate
| existor aof pit recharge well Functional  Yes/No
SR (IR AT TN _ - | S i Yesitio e
b |cahe ! Yrec | o | of ~ & olea Nery Cﬁtfwwn Ao 30
! 27 =
%', d‘? FuseTONRL 2o O')ff{ Arsina
@ Rrn Ot Al viths i pached
djdj‘ vJ-ﬁ‘Lb.. s 5
(._3,-_, E b r-;.r!'.-.d[ B Oy =
lg-«-/v-f.ﬁsu-f =

| el s
'8 P%
:'\P;O":E )}Z\} : Q‘Q_U-&u 7 - e q

»TRC
Agd

R R

Inspection team raRLETH Sigrature of frosident [Generat
Member3,CPC8  SPAETA

RAUT bl Orpdant

Roloytusc 2

inspection team Inspection team

Member 1, DJB Member 2, DPCC Secretary [Evtate Manager

¥
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Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT. P

1.

2.

@“& y% 7| P Lals 2 X
DT Lc InﬁcliDnTﬂ-lm Inspection team1 L il
bIR Member 1, DIE

Name and address ot unit: A Damr ¢ N~ FAT
GHS LTD, PRT p0. 3, GecTok - 18R, Dok, NMND=TS

Area detail ;
I. Roof top area - 189716 46w~ Peur 2 Roguws rsall, .H“-lw}“; .i&,m

i Paved/road/green atea{npll.uﬁnalj Mt = u  Rescuncat J./

lii. Total Plot area:  fegp :rvu\ 7 J// @

Date of inspection: 3 8. 05. 201 [The status given below is as on inspection date)
| Gowt.fPut RWH | ‘Status af RWH system, if exict i Remarks
Society system [ Nos, | Size of pit | No.&siceof | Whether | Adequate |
existor | ofpit | recharge well Functional Yes/Ne
i ol not ‘| I[ 1 Yes/No P i b o
CGus MES | Y 2goxhux e | & e Y
2o xhSux A E— PR, Loty N
| PRTS | b2 =
| Ho gngl. dumsis,
| @ tasiz 9, R P e
| | iy on o ramei~
Feagenbink

-} I & ferie cany accem Lo
i | " m..-.;bi?.":;;-f
i | @Ry Reof, Top hawn ~ale™
| ®m- E:Faw-d"*“
Ry 5its,

—h : =. e ‘l\\
Ak M 2L
MAHESH Signature of residh
ST Secretary [Fsta

Bfp*=~t)

Inspection team

Member 2, DPCC Meriber 3, CPCB

Cp et

A 1_-‘..;.?'r£ 1 :
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performa faor Joint Inspection of RWH system- in Dwarka, New Delhi, in Q.A. No. 147/2021 of Hon hle NGT.

2

1. Mameand addressofunit DHARBM cGue LD fLoT Mo, I8 SECToR- 13A waﬁ‘ ND-3FS

2. Areadetail ol dk“qmgal\oe,(amk:e,w
i. Roof top area 16363

"y -~
ii. Paved/roadfgreen area (optional): \/ 5

lii. Total Plot area: 385em. 33 s.sm

3. Dateofimspection: 2 8. 209, 222\ [The status given below is as on inspection date)

5o |5m/m RWH | Status of RWH system, if exist _ Remarks

Socml\f system | Nos. Size of pit No. & size of | Whether | Adequate

exist of of pit recharge well Functional Yes/No

I not | YoesfNo | :Eo
T B R R cu-d-d.vw" mm.g o1~ H" g NoN N#umi&m wuihuw:ég 2
=) ' | e s Shanated FuNeTepa papregted amd,

1. i el v at. | Lo ropl daais - e

' - @) Ruvh At st 1ol shp

‘ | panlin.

|

| ALl nlakst dechraonts el tr wacled

%-a &CIM\! at  pameraldbevedn M#!Ga““\t L G FoeleL rr?::s&f e, A ¥
@) b Bt f»ﬂﬂ*“““’“‘

(F/ﬂ“% %/ 4’%& QW 'gw&l:' //‘_‘:3/;/\,,- {\g‘g ;)n“

T :
D\TQ\BC Inspection team Inspection team MAHES Y Signature of I’rowm u:,fc‘ neval
Maember 1, DIB Membor 2, DPCC Memhber 3, CPCB Eﬁ)’n Secretary fEstate Mafaper
(Aml&.ﬂf"’) v

N s S
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rforma for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT.
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2

1. Name and address of unit Rl -
5h 3
NR AESIDENCY VITAY CGhS LTD, PLOT No- |3 SECTOR- /EA OMARKE, NO-FE&
2. Aroadetail : e
i. Rooftoparea: JCEO Forn =
il Paved/road/green area (opfional): \ /@
lii. Total Plot arpa: U See 7.,." ’
3. Dateofi 1
o ate of inspection: 2 8. 69,10 32) [The status given below is as on inspection date]
S.No ?:ig.?_!” sRW“ e ___ statusol RWH system, if exist 3 Remarks
y system | Nos. Size of pit | No.2sizeof Whether | Adequate | |
il | of pit | recharge well l Functional ] YesfNo
- c = - A _:[ e, e ‘._ Yes/No !
3 GH MeES o) ‘ & '_F_--— = e
L2, a;(:. So o - Nes ETS @ assed ravi=athy
| | || 1}-... m,pl Aranie ¢ !
! . | Q@ Pithen medi § AT fr
| | P
R : \_ 1o e septacad on M-
o Bicptadcn
i ' |
: ' |
| ‘ 1 . * | = ==, _]_ =

Bt

DTeac
bJ8

Inspection team
Member 2, DPCC

22BN

Inspection team
Member 1, DJB

p=
Inspection team
Member 3, CPCR

Signature of President/General
Secretary !ist anager

*‘s\L«Q Rbo =
Lo LA -
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i DELHI JAL BOARD: GGVT. OF NCT DELHI <3

: OFFICE OF THE EXECUTIVE ENGINEER (RWH)-] 8 1
A-BUILDING, JHANDEWALAN, NEW DELHI

No.DJB/EE(RWH)-1/2021/ |S®) Dated: 06.10.2021

Sub:- \Sllﬂ.llt?s t‘lf the meeting for Rain Water Harvesting and bore wells of all CGHS
ocieties in Dwarka as per NGT Court orders. (Held o o%:10:21)

Ref:- Hon'ble NGT Court Order dated 07.07.2020 passed in Original Application No. 147 2021
Mahesh Chandra Saxena Versus The Chief Secretary, Govi. of NCT of Delhi & Ors.

Following we =
g were present: hw}%b Mom é} ] oj' 2]
1. Sh. Ashutosh Kaushik, DTQC, DJB @
2. Sh. Harish Chander, ACE(RWH),DJB
\_3"Sh. Vimal V. Belani, EE(RWH)-I N _\ )
4. Ms. Suniti Parashar, Scientist “C” WQM-I Division, CI’CBQL!-‘/»’,"‘:‘—@&
5. Sh. N.K. Joshi, Environmental Engineer, DPCC 5_@,
6. SH. Rakesh Kumar Sharma, AE-I, DJ} ,}\ =

ot

Following points were deliberated:

e It was apprised that regarding technical efficacy of RWH Systems, the designs of the
same have been adopted either from CGWB or DJB which are satisfactory in technical
efficacy. The chances of the contamination are due to mixing of the rain water with the
waste water from different sources other than that of roof top rain water.

+ Regarding contamination of ground water, it was apprised to the committee on testing of
the 38 Nos. water samples. It has been found that very partial contamination from the 27
parameters tested, samples have exceeded the permissible limit in only 03 parameters.

« [t was further apprised that to avoid contamination of the ground water, only rain water
from roof top area be diverted to the rain water harvesting systems. The water from other
sources entering to RWH System should be disconnected with immediate effygct.

EE(RWH/GWC)-1

All Concerned

Copy to:- x. '
1. Member (WS)/CNO : for kind information please.
2. CE(WB/Conservation) : -do-
3. ACE(RWH) - -do- _
4. Ms. Sakshi Popli, DJB Legal Counsel, 614, Patiala House, New Delhi-110002.
5. AE-I(RWH)
_\ﬁ/OJ’c

EERRMTER)

' NELHI JAL BOAR
‘DX C‘ VARUN.‘\LAYA BHAW;‘\T;
JHANDEWAL.‘\N. N.D-
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DELHI JAL BOARD: GOVT. OF NCT DELHI
OFFICE OF THE CHIEF ENGINEER (GW)
VARUNALAYA PH-I, KAROL BAGH, NEW DELHI

No.DJB/CE (GW)/2021/[] o2 | Dated: [ 7)) )2 )

To,
Sh. N.K. Joshi, Environmental Engineer,
DPCC, 4™, 5" Floor, ISBT,
GT Karnal Road, Kashmere Gate,
New Delhi-110006

Subject:- Original Application No. 147/2021 in the matter of Sh. Mahesh
Chandra Saxena V/s The Chief Secretary, Govt. of National Capital
Territory of Delhi and Ors.

Dear Sir,

As you are aware that the inspections were carried out in Societies of
Dwarka in the above said matter. During the Joint Inspections of DIB, DPCC,
CPCB teams it was observed that the waste water from balconies of the houses,
washing areas and waste water from the paved areas was being sent in the Rain
water Harvesting pits.

Since the matter is in regard to rectification of water pollution as per water
and air act you are requested to direct the societies of Dwarka to take all necessary
remedial actions in the time bound manner with regard to rectification of water
pollution.

This may please be taken up on TOP PRIORITY.

A,

EE(RW{[_}-I
Copy to:-
. Member (WS) : for kind information please.
2. CE(GW) : -do-
3. ACE(C-8) : -do-
A" AE-I : to pursue
5. Ole

A K
e

e
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DELHIJAL BOARD: GOVT. OF NCT DELHI
OFFICE OF THE CHIEF ENGINEER (GW)
VARUNALAYA PH-1, KAROL BAGH, NEW DELHI
No.DIB/CE (GW)/2021/ |98 4o [To 2 Dated: |7 ) 1)) 2]
To,

Sh. N.K. Joshi, Environmental Engincer,
DPCC, 4™, 5" Floor, ISBT,

GT I\umal Road, Kashmere Gate,

New Delhi-110006

Subject:- Original Application No. 147/2021 in the matter of Sh. Mahesh

Chandra Saxena V/s The Chief Sceretary, Govt. of National Capital
Territory of Delhi and Ors,

Dear Sir,

As you are aware that the inspections were carried out in Societies of
Dwarka in the above said matter. During the Joint Inspections of DJB, DPCC,
CPCB teams it was observed that the waste water from balconies of the houses,
washing areas and waste water from the paved arcas was being sent in the Rain
water Harvesting pits.

Since the matter is in regard to rectification of water pollution as per water
and air act you are requested to direct the socicties of Dwarka to take all necessary
remedial actions in the time bound manner with regard to rectification of water

pollution,
A

This may please be taken up on TOP PRIORITY.

EE(RWH)-I
Copy to:-
I. Member (WS) : for kind information please,
2. CE(GW) ! -do-
3. ACL(C-8) : -do-

AL-I 1o pursue

X o

u:(mvnjCiWC)
. OARD

\.“;\I\' et us \f {\

Ji TAN N _:"' p BL!A'VVA
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(i OFFICE OB b E(RWIT)-1 ANNEXURE-B
==F ROOM NO. 208, ALAYA PHASE-| /
m:»“:-"-"" ICAD D arer simsss o —=- 4"
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o Y35/,
DELIPOLLUTION CONFROL CONMTETLE
T .“_ L] DEPARIMENT OF l.'__\'\'“{“l\'\“:‘\l,[(.'“\I'l..‘”: \(l“l"'”’l“l]
g L s FLOOR, ISIBT BUILDING, KASHMERE GATE, DELI-6
| m&?@r’ visitusatz hup “lpee dethigovenicin e
File No. DUCC 10T ep-23[2706 - 0 a)- Dated: 27 o, Joe o,
Lo, Chiz2 cf CE {mr;w“m':!) %
\O -3 )5 ' 5
I'he Chiel Exeeutive Officer, ._ /( o /) 0)( ] l‘/ 55/;: '. §5./¢
Dethi fal Board, GNCTD, A 7 5P, s _z_// /
Varanalaya, Phase-11, Thandewalan. Karol Bagh. ’

Aew Delhi-110005

Subject: Compliance of order of Hon'hle NGT order dated 15.05.2024 E.A. No. 04/2023 in
QA No, 1472621 titled 8 *Mahesh Chandra Savona Ve, Chief Seeveiany, Govt. of NCT of
Delhi & Ops™

Sir,

Please ‘ind enclosed/attached herewith the erder of Hon'ble NGT dated 15.5.2024 in EA

)\ No. 0472023, Vide (he said order, Hon'ble NGT has directed DPCC to convey the findings of
e

# sample analysis with full particulurs to the DJB wititin a period of one week and the DIB will
duly examine the-issue of defects in the design of RWH and il the dasign is found o be deiective
than teke appropriate correetive mzarres within o peried ol fowr weeks from the date ot tecet

of commuaication from the DPCC.

In view of the above, please find the details ol 176 residential societies ot Dawaraka,
Delhi wre RWHSs,  samples collected by the DPCC and lindings indicating presence of

Ammonica} Nitrogen, TDS, Fecz! Colifonus, 1t imnlics 1hat sewerage netwerk in societios are

—

ineppropriotely giving rise (o the discharge of sewage/ waste water into the R\WH wvstems and

desiprs’ service plans are defeetive, This is for necessary action by DIB as per tie onder of
Hon'ele NG,
.._,_.—-—""

Iy
1l (,

Inchavee, CNICHL
Dr Ju0 LS Reddy

i = Jt0E0E E3ViN RO Iugm'-
e el irathtiea Contel Comoine e

Iin¢l: As above

"ht\ L} h‘l\‘\‘h INST Baulld, ne

Coff To - M'“Lﬂ- file, Coae- [L ( 29 m, whigre Gate. De TN FIEN
.\q &

d‘/
Y2 3

m-d"swﬂ

) “.nwlnh

At wh) in ey !m!ﬂ""C\_
Y (dg, b el




- r._.._. e - — == e e = ___'__
I. e AR A L ]
Tpee DELN POLLUTION CONTROL CU.\IMI' I 8 A ?\éf’ LlFE
S (Government of N.C.T, of Delhly il & St Fluor, ISBT Building ‘\ﬁ tess e foa
ulbay Kashmiere Gate, Delll 110006 MY i
A\ | /g (VIsIEus at hitpse/hrww,dpecocmms.nie.in)
Result No- DPCC/WID(Misc)/2024/ | g Dated: 9 [ o&’} 2024
ANALYSIS REPORT
| s. Sampling Location Latitude | Date of Feacel  Ammonical
I Longitude| Sampling | "°° | coliform | Hitrogen
- BT Y Shall not be
Prescribed Standards 500 | detectablein | o o o0y
(as per 15 10500:2012) - - (mg/1) | any 100 ml J
— e e Pl . sample
| . TGuru Abartment, Plct No. 2, | 28,5930 288 2%10° ’ 0.30
t———_.!_s_‘_’E;_fzz.Ql‘_{af_"F_s‘l,_NE\'J Delhi 77.0593 | )
The Young Ancria Co- \ag : : |
2. | Z%pcrative Group Housing 28.5939 | - 2 3.07
Society Ltd., Plot No. 2, 77.0734 T 0
— 1 Sec-7, Dwarka 09.04.2024
R.D. Apartment, Plot No, 28.5935
= 20, Sec-6, Dwarka 77.0630 262 6x10 Pk
Anusandhan Apartment, Plot | 28,5933 Fat |
3 _Ino. 22, Sec-6, Dwarka 77.0649 SRE 17510 366 |
! Badhwar Apartment, Plot 28.5933 : :
3. No. 3, Sce-6, Dwarka 77.0601 Pit was found dry
Anamilks Apartment, Plct . 28.5993 o s _'
8 _|no. 258, Sec-q, Dwarka 77.0482 £98 4x10 - 0.55
£rant Apartment, Plot No, 28.5586 3. = \
7 _|28A. Sec-4, Dwarka 77.0476 492 14x10 1.15
Bank Apartment, The Bank 28.6006
8 | Niwas CGHS Ltd., Plot No. 77'0458 228 9x102 NT
22, Secc-4, Dwarka :
Ratnakar Apartment (The 28.6011
9 | Ratnakar CGHS Ltd.) Plot / 222 12x10° NT
No. 21, Sec-4, Dwarka 77.0453 | 10.04.2024 ;
Sanghamitra Apartment, 28.6014 i
10 Plot No. 20, Sec-4, Dwarka 77.0444 Pit was locked
Aishvarayam ECIL CGHS 28.6037 o
11 | Ltd., Plot No. 17, Sec-4, 77,0454
Dwrarka :
Dakshinayan Delhl EEPDP 28,6023 Pit was found dry
%, Dwarka 28.6045
Pushpanjall Apartment, Plot . .
3 1. 10, Sec-4, Dwarka 77.0524 _ 225 900 NT
4 | IS Apartment CGHS Lid., 28,6044
adl I No. 8, Sec-4, Dwarka | 77.0531.| 70.2 . 26x10! 1.04
15 Ispatika Apartment, Plot No, | 28.6012 : :
29, Sec-4, Dwarka 77,0486 _| 12,04.2024 | 294 8x10° 0.06
16 | Housing CGIHIS Ltd.) Plot No, !
26, Sec-A, Dviarka 77'0459_ 278 4x10° NT
& Patel CGHS Lid,, Uguyn‘ 20,6011
. 4 cc- ;
g:‘o:% Plot No, 1, ' 77,0534 128 210? 1.39
18 | OIn Apartment, Plot No, 7, 20,6021
ec-4, Dwarkn 77-0_5_‘!_2,_,____ Pit was found dry e

N W - (e
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'Ammnnica‘u]\

ey e == | T e | Data of 1DS Feacel
_‘S. Si'll'l\'l“"g LOCﬂlIOIl Lal Sam y1in Cn"’ofm N“rogcn
| a0y I — el —e— .!_.p_nuf!ll_sl.?._ﬂ. mp=ng Shall not be
500 detectable In =
Prescribed Standards = - (mg/1) any 100 ml 0.5 (mg/1)
(u'.IS per IS 10500:2012) e sample
_:3 [ South Delhi Apartment, Plot 2{3-6237 582 13x10* uT
No. 8, Sec-4, Dwarka 77,0539 —
. Sanchar Vihar CGHS, Plot 28.6050 04.2024 413 21x10° NT |
20 No. 15, Sec-4, Dwarka : EQSQL i -y %
:;h “Om Satyam Apartment, Plot 208.6050 249 14x10’ 0.20 .
" | No. 13, Sec-4, Dwarka 77.0502 _ |— —— e
,- | Sarve Satyam Apartment, 28,6050 218 17x10? NT
““ | Plot No. 12, Scc-4, Dwarka 77.0504 5!
Sri Agarsain Apartment 6
23 | CGHS Ltd., Plot No. 10, Sec- | 250072
7. Dwarka ; =
24 Evergreen CGIS, Plot No. 9, | 26.5854
Sec-7, Dwarka 77.0692 ;
Insurance Employces CGHS 28.5796 Pit was found dry
25 |Ltd., Plot No, 14, Sec-7, ° 77'0'751
Dwarka : =
The Residency, St. Ann's
26 | CGHS Ltd. Plot No. 8A, Sec- | 28:3904 ‘
77.0693
7, Dwarka
Sahcta CGHS Ltd., Plot No. 28,6027 2
27 130, Sec-4, Dwarka 77.0464_| 13.04.2024 | 333 s 305
Jai Mata Kalyani Apartment, 28.6024 2 |
. 28 Plot No. 31, Sec-4, Dwarka 77.0490 25__7____.21“0 B L 0.78 |
Sargudha Apartment, Plot 26,5812 e ral = s \
! 29 s i3, Sec-?, Dwarka 77.0724 | s M g
| Happy Home Apartment, 28,5828 . |
40 Plot No. 12A, Sec-7, Dwarka | 77.0708 PIt was empty |
31 Dwarka CGHS Ltd,, Plot No. 28.5920
21, Sec-7,Dwarka 77.0708
Harsukh CGHS Ltd., Plot No. 28.5932
32 |4 Sec-7, Dwarka 77.0720 Pit was found dry
33 Kamal Vihar CGHS Ltd., Plot 28.5921
No. 5, Sec-7, Dwarka 77.0709
Satisar Apartment, CGHS 28.5920
34 | Ltd., Plot No. 6, Sec-7, X 7?.0708 152 500 0.77
Dwarka .
United Apartment, Plot No, 28.6030
35 |34, Sec-4, Dwarka 77.0487 187 500 0.07
New Jyoti CGHS Ltd., Plot 28,6004 o
3 :
$ No. 27, Scc-4, Dwarka 77.0477 284 11x10? 0.03
37 |St. Columbs CGHS Ltd,, Plot | 28.5793
No. 15, Sec-7, Dwarka 27.0753 Pit was found dry
18 Khattar CGHS Ltd., Plot No, 28,5900 =
8C, Sec-7, Dwarka 77,0704 310 26x10° 0.54
39 | Krishna Apartment, Plot No. 28,5037 | > :
13, See-09, Dwarka 77,0638 566 30x10° 1.73
40 |-Sukh Sagar Apartment, Plot 20,5036 |
Mo, 12, Sec-
24,.2¢¢-00, Dwarka 77,0667
41 | Park Royal Agartment, Plot | 26,5031 Pit was (ound dry
0. 104, Sec-09, Dwarka | 9706
42 | Gayutrl CGHS LWd,, Plot No.— *-—ih-'-;fl.!.f'._.
——reoasd, Ouarke 77,0603 140 7x10° NT
43 | Sun View Apartment, plot 2 Hol3_
—| No. 10B, Sec-9, p 8.5023
. Sl Ny b 'f!ﬂfkn 7?
44 | Mount Everest CGIIg‘Ea-—-—-!____;Q_Q?_:]__ _
——LPlot No. 17, Sec-9, Dwarky | 235018 [, . Pit was found dry
—=1oWarka | 22,0654
220050




Ammonical

8/

oS Sampling Loeation Latitudo = A* of . Faacnl
- _lo. ~ _Léflgilu_l!;?_gx."ﬂg-- _TDS “E:gi'%!o;ﬂ}:” Hitrogen
n :
Prescribed Standards 500 detectabla in
(as per 1S 10500:2012) . g (mo/h) | any 100 mi | 05 (ma/h \
: i sample
Mandakini CGHS Ltd,
a5 | (Mandakini Apartment), plot | 28:3956 290 11x10’ 0.92
1\'9.'.-.3—(_;‘ SEC'?:,Q_\_Vﬂrka, ph‘l 77.0705
Ashadeep CGHS Ltd,
46 | (Ashadeep Apartment) 28.5958 2 2.13
‘ CGHS Ltd., Plot No. 3B, Scc- | 77.0704 i s
2, Dwarka_
a Mahalaxmi Apartment, Plot | 28,5972 : .
17 partment, Plo 28,5972 .an
No. 4, Sec-2, Dwarka 77.0704 226 90x10 .
.o | The S.B. Youth CGIIS Ltd. 28.5978 = 2
us ’ - 1 'ﬁ
Plot No. 68, Scc-2, Dwarka | 77.0697_ a4s 14040 _
Tre Bhagwan Shree {
| a9 [Gomeshwar Ji (Anmol 24.5978 10 0.73° !
i Apartment) CGHS Ltd., Plot | 77.0697 L e !
| No, 3A, Scc-2, Dwarka, Ph-] - '
: Pragya CGHS Ltd., Plot No. 28.5968 . !
I8 18, Scc-2, Dwarka’ 77.0672 333 7019 s -
H.M.M. Employce CGHS 28.5617
51 | Ltd., Plot No. 06, Sec-10, 27,0699 311 60x10° 1.83
Dwarka 069
52 Shri Radha CGHS Ltd., Plot 28.5789
fho. 3, Sec-9, Dwarka 77.0710 1
Chandanwari CGHS Ltd., 28.5856 z f !
33 -rP'ot No. 8, Sec-10, Dwarka | 77.0644 Pi-was foupeery |
-, | Amba CGHS Ltd. Plat No. 5, 28.5830 | 14.04. .
>4 1 goc-10, Dwarka . 77.0623 i s l "
KK, CGHS Bhrigu CGHS e |
55 | Lid., Plot No. 4, Sec-9, g?g;i’” 250 33x10° | “18t |
Dwarka ey l
Royal Residency CGHS Ltd, 28.5812 3
56 | plot No. 5, See-9, Dwarka 77.0704 k98 11x10 3.60
Batukji CGHS Ltd, Plot No. 28.6045 3% : =
57 | oh Sap-3, Dvrarka 37,0408 10x10 0.91
Gauri Ganesh Apartment 28.6063
58 | CGHS Ltd., Plot No. 8, Sec- | 57 0409 306 50x10° 3.08
3, Dviars d 28.6049
v/elcome Group CGHS Ltd., it 384 140x10? 1.04 |
59 | piot No. 6, Sec-3, Dwarka 77.0409 {
The Vishrantika CGHS Ltd. 20.6014 175 21x10° 2.76
60 | pot No. 5A, Sec-3, Dwarka | 77.0408
4, Sec-3, Owarka 77.0410
No. 11, Sec-3, Dwarka 77.0392
63 The Navya Kalrall CGHS Ltd, 20,6052 7 | 23%10’ AT
plot No, 10, Sec-3, Dwiarka | 77,0397
Siddhartha Kunj CGHS Ltd,, | 20.5794 173 10x10° 241
64 | pigt No. 17, Sec-7, Dwarka 77.0765 :
65 Shri Ganinath CGIHS Lid,, 20,5799 | 15,04,2024
Plot No. 1, 5e¢-5, Dwarka 77,1011
1DIA Apartment, Jal Diba 20,0014 pit was found dry
66 | Maa CGHS Ltd,, Plot No, 11, 77'05112
Sec-5, Dwarka il
Hind Apartment, Plot No, 20,6010 1
67 12, Sec-5, Dwarka 77,0502 142 17x10

G

1,61 ‘J

W
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Sl Sampling Location Latitudeg gDatc of Feacel Ammanical
!'ﬂln. | Lnngi‘tﬂélﬂpliﬂg ¥ Coliform | Nitrogen l
{ Pag Shall not be

Prescribed Standards I 1 500 | detectableln | o . 000

(as per IS 10500:2012) (mg/1) | any 100 mi 88
3 = 1 sample
Vivekanand Apartment, .

68 | CGHS Ltd., Plat No. 2, Sec- 5?32?; Pit was found dry
" | 5, Dwarka ( :

The Delhi Transporter (Joy 61

69 | Apartment), CGHS Ltd., Plot gg'gg% 645 280x10? 5.20
-1 No. 2, Sec-2, Dwarka '5994 ‘

i Kesarwani CGHS Ltd, Plot 28. 170x10° 1.57 {
_}0 No. 4, Sec-5, Dwarka _|_77.0526_ e “ :

71 | Appu Enclave, Plot No. 10, 28.5942 297 80x10? NT

s Sec-11, Dwarka | _77.0509 TN |

Rama Apartment, (Or, RMLH 3 ! 3

72 | & NME CGHS), Plot No. 2, 3,93213 |
| Sec-11, Dwarka #N e 15.94,2024 Pit was found cry i

73 | Reaman Vihar CGHS Lud., 28,5941

Plot No. SA, Sec-11, Dwarka | 77.0480 T
Gokul Apni CGHS Ltd., Plot 28.5953 | 3.59
73 | No. 58, Sec-11, Dwarka 77.0482 &6 s &)
Pragati Apartment, Plot No. 28.5933 2 1.99 :
75 5C, Sec-11, Dwar!:a 77.0485 el st !
| The Shiam CGHS Ltd., Plot 28.5933 ] 3
7 |No. 50, Sec-11, Dwarka 77.0490 326 40x10 3.33
i Shahjahanabad CGHS, Plot 28.5937 ' 3
_1L No. 1, Sec-11, Dwarka _77.0528 m‘szs A _",'06
Shiv Shakti CGHS Ltd., Plot 28.5876 i
78 | Mo. 10, Sec-10 Dwarka 77.0632 I b __JI
73 | @o@re; LGHS Lid,, FiuL No. 23.5584 31 | 2x10° E B4k 1
14, Sec-10, Dwarka 77.0673 j1 =5 | : l
Divya CGHS Ltd., Plot No. 28,5861 3 | |
| 80 |24, Sec-10, Dwarka 77.0537_ 423 | S0x10° 4 030
Fakhruddin Memaorial CGHS 28.5885
81 | Ltd., Plot No. 18, Sec-10, Y Pit was feund dry
77.0558
Dwarka .
Ordance Factories Officers i 28.6028 1 :
82 | CGHS Ltd., Plot No. 3, Sec- o 288 30«10° 1.96
77.0402
13, Dwarka
Mahabhadrakali CGHS Ltd., 28,6019 3 l
83 | piot No. 6, Sec-13, Dwarka | 77.0393 | 1 23x10 2.07
Himachal Apartment, Plot 28,5986 - ;
L__E‘:___ No. 21,__S£r:_-_§1_0vc.1r;<a 77.0551 PRiwas touad By
Swarup Sadan CGI{S Ltd,, 28.6020 3
85 | plot No. 4, Sec-13, Dwarka | 77.0402 258 12x10 1.64
V/hite Rose CGHS Ltd,, Plot | - 28,6038 | 16,04.2024
i No, 7, Scc-13, Dwarka 77.0387 370 34x10° 3.34
IDC Apartment, Plot No. 8C, | 28,5870 . 3
67 Scc-11, Dwarka |+ 77.0495 - 525 70x10 '2‘52
The Sri Durga, CGHS Ltd,, 20,5929 .
88 | plot No. 6A, Sec-11, Dwarka | 77,0472 Pit veas found dry
Heritage Apartment, Plot 28,5880 - ) N
89 | No. 10, Sec-11, Dwarka 77,0507 588 | 110x10 8.45
M.K. Residency, Piot No, 3D, | 26,5889 |
% Sec-11, Dwarka i 77.0233 417 60x10* 3.07
Sri Hari Apartment, Plot No, | 28,59
2 6, Sec-12, Dwarku' 77 54 :g Pit was found dry
g2 | Chitrakoot Dham, Plot No, 20,5805 )
02, Sec-19, Dwarka 77.052 127 70x10 0.57
i T e ]/ £.0523
g3 | Shrl Sanmati CHGS Ltd,, 28,5906 18.04.2024 3 i
Plot No. 1, Sec-190, Dwarka 77'[]5. 7 407 170x10 0.68
===—=ct uWarka | 77,0599 :

'nn}\l}:‘al_.'mnn Mnitéa
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Ammcmcﬂ

e f Fcacel =
e s e e , 0 TDS form Hitrogen
. == e : 2 1 L.}tllildﬂ Date Coliform . iHitro
1-'...5' sampling Locatior Longitude]_S2 sampling_._— Snall not be
o, = 500 dctecfablc in 0.5 (mg/1)
Prescribed Standards ) * (ma/l)  any 100 ml
(as per 1S 10500:2012) | __sample
gy SR | ¢ was lound ¢r,
Kohinoor Residency, Plot 28.5719 P.twas found off
" | No. 13, Scc-19B, Dwarka 77.0461 | ~ Fayr=
Arvind Apartment, Plot No. 28.5738 353 130x10° | s
95 |9, Scc-198, Dwarka 77.0453
96 Bhagwati CGHS Ltd., Plot 28,5737
No. 8, Sec-190, Dwarka _77.0424
97 Words CGHS Ltd., Plot No, 28.5742 Pit was ‘curd 2ry
7, Sec-19B8, Dwarka 77.0413 |
98 The Saptaparnl CGHS Ltd., 28.5751
Plot No. 4, Scc-198, Dwarka | 77.0415 :
99 | Nishant Apartment, Plot No. 28.5765 625 240x10% | % ) }
5, Sec-198, Dwarka 77.0425 i B
The Gulshan-E-iqul CGHS P : g -
100 | Ltd., Plot No. 3, Sec-198, ;333?3 437 90x10° | i
- | Dwarka B iy TR e |
Ashoka Apartment, Plot No, 28.5986 2 0.02
101 8, Sec-12, Dwarka 77.0467 e PR
The New Arohi CGHS Ltd.,, | 28.5941 ity :
202 | 516 No. 13, Sec-12, Dwarka | 770455 s
Abhiyan CGHS Ltd,, Piot No. 28.5945 2 |
103 | 15, Sec-12, Dwarka 77.0455 254 60x10 301
Shivam Apartment (Vikram 28.5951 j
104 | Nagar), Plot No. 14, Sec-12, 27.0461 184 17x10? 2.33 :
Dwarka s *
Vimal CGHS, Plot No. 3, - 28.5985° : CSaaks
105 | 5ec-12, Dwarka 77.0401 402 210" | 728 |
Mohinder Apartment, The B 1 :
Dhanphotowar CGHS Ltd., 28.5945 | 18.04.2024 |
106 | oot No. 17, Sec-12, 77.0364 202 1210’ | 199
Dwarka-Il | ;
Majestic Apartment (Chinar 28.5910 jl
107 | CGHS Ltd.), Plot No. 3; Sec- ; 223 70x10° ,
18A, Dwarka. 77.0334 NT !
108 | The Seth Vihar CGHS Ltd., 28,5872 5 e
Plot No. 4, Sec-18A, Dwarka | 77.0348 121 70x10 0.5
109 | Bhazat Apartment, Plot No, 28.5880 | i !
8, Sec-18A, Dwarka 77.0316 262 12x10° 0.85
110 Janak Resldency, Plot No, 28.5882 x =i
12, Sec-18A, Dwarka 77.0329 32 17x10° NT
111 Upkarl Apartment, Plot No. 28.5979
9, Sec-12, Dwarka 77.0470 244 4x10° 0.70
: o ‘| The Nav Sanjivan CGHS . 28,5975
2 | Ltd,, Plot No, 1, Sec-12 ’ . : %
Dw‘a'rka' ' ; 77,0394 299 7x10° NT
2 | The New Rajput CGHS Ltd,, "
113 20-4907 19.&".20211 '
| Plot No, 23, Sec-12, Dwarka 77.0382 : 249 2x10? 0.84
Classic Apartment, Balrwa
114 | Bhart! CGHS Ltd. Plot No, 28.5914
24, Sec-12, Dwarka 77,0384 372 14x10? 1.49
—---L__,_“__

o

nr “!ll!l‘"l'h Rlwls...

89
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- i

'_‘s. | Sampling Location ‘Tanude Date of DS Fecacel Ammonica]
o | I.nng__;'l_t_ude Sampling Coliform | | Nitrogen
Shall not tlc'_' 90
Prescribed Standards 500 detectable
(as per IS 10500:2012) ; (ma/ty | inany 100 95 (ma/h)
(e | - _ml_sample_
The Anjuman CGHS Ltd,, 2B.5924 )
115 | piot No. 20, Sec-12, Dwarka | 77.0362_ B I 1.24
The Sunny Valley CGHS e
116 | Ltd., Plot No. 27, Sec-12, 23'53.‘1? 274 17x10? 1.76
| Dwarka 77,0 ) o
Kaneka Durga CGHS Ltd. 28.5933 f ?
117 ' 0 1.05
[ ' | plot No. 26, See-12, Dwarka | 77.0382 706, . | 290xi0
| Entrepreneur (Chitrakoot -
118 : Apartment) CGIS Ltd., Plot ?ggg;‘:
|No. 9, Sec-22, Dwarka____| "7
119 Janaki CGHS Ltd, Plot No. 7, | 28.56341 Pit was found dry
e Sec-22, Ph-1 Dwarka _22.0593 |
120 | DGCS CGHS Ltd., Plot No. 6, | 28.5638
"= | Sec-22, Dwarka : 77.0604
New Millaneum Apartment
121 | (Rao CGHS Ltd.) Plot No. 2, ?33323 352 26x10° | 0.76
Sec-23, Dwarka 3
Dharam CGHS Ltd., Plot No. 28.5890 | 19.04.2024 2
5 5 5 91
122 18, Sec-18A, Dwarka 77.0344 566 170x10 :
NPSC Society, Plot No. 5, 2B8.5982 2 1
s Sec-2, Dwarka 77.0716 e 4xil 0.0
Belur Heighls, Plot No. 01 28.5918 2 NT
124 | Sec-1BA, Dwarka : 77.0353 284 9x10 2
| Kanua Vihar, Plot No. 9, 28,5373 = 3 a8
125 | Sec-18n, Dwarka | 77.035. ok 27 | 6
| Hare Krishna Valley, Plot 25,5870 :
126 | No. 10, Sec-18E, Dwarka 27.0331 Pit was found dry
vishwas Nagar EPP CGHS 28.5626
127 | Ltd., Plct No. GA, Sec-23, 27.0566
Dwarka
128 IFCI CGHS Ltd., Plot No. 4, 28,5612 Pit wias found dry
Sec-23, Dwarka 77.0560
29 Philips CGHS Ltd., Plot No. 28.5608 )
129 | 3 "gec-23, Dwarka 77.0551 | ;
: e
130 | Shree Balaji CGHS, Plot No, | 28.5881 q’
37, Sec-6, Dwarka 77.0631 '
e Fil was found Sy
| 1 Dallodils Apartment, Plot 28.5879
131 [ No, 36, Sec-6, Dwarka 77.0634
param Puneet CGHS Ltd., - 28,5906 3
132 Plot No. 27' SEC'G, Dwarka 77.0663 204 13x10 1.01
New Ashlana Apartment, 28,5968 3
133 | 1ot o, 10, Sec-06, Dwarka | ‘720652 | - 292, 13x10° | 195
134 | The Shiviok CGHS Ltd,, Plot | 28.5958 20.04.2024 oI,
No. 6, Sec-6, Dwarka 77.0617 : itwas | \
Vrindavan Apartment, Plot 28.5926 !
135 | o, 1, Sec-6, Dwarka 77.0589 Pit was sealed J
Jaypee CGHS Ltd,, Plot No, 28.5570 )
136 |3, Sec-22, Dwarka 77,0504 664 90x10’ |  1.86
Aero View Welghts, Plot N ;
137 ' o, 28,5572
4 38, Sec-22, Dwarka 77.0607 192 8x10? 1.38
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o i SR St Fe e ons W ~ ——=1 " 7pS§ . | Feacel Ammonical
e 8, Sampling Location LatitudedSobite of o Coliform | Hitrogen
SLa Longitude| Sampling | =TT

el | B L —— s —_— 500 (II‘IQ/') Shall not 0.5

be (mg/1)
Prescribed Standards detectab
(as per IS 10500:2012) - le in any
100 ml
sample
138 Vecna Resldency, Plot No. 28.5601
5D, Sec-22, Dwarka 77.0615
Delhi Apartment CGHS Ltd., 28,5581
139 | Plet No. 15C, Sec-22, i
Dwarka 77.0542
Ranjit Vihar-1, Awho
140 | Complex, Plet No. 15, Sec- igggig
22, Dwarka :
Nav Sansad Vihar CGHS
141 | Lud., Plot No. 4, Sec-22, s
. Dwarka - 98es
142 | Udyog Vihar CGHS Ltd., Plot | 28.5605
No. 12, Sec-22, Dwarka 77.0561 |
Shubharn Apartment (NPCC) = ; ‘
143 | CGHS Ltd, Plot No. 13, Sec- gggggf 20.04.2024 PR inupa oy
22, Dwarka S
144 Jagran Apartment, Plot No. 28.5575
17, Sec-22, Dwarka 77.0565
Dwarka Dham Apartment,
145 | Mahajan Shree CGHS Ltd., | 252937
Plot No. 13, Sec-23, Dwarka :
146 Sheetal Vihar CGHS Ltd., ‘28,5636
Plot No. 10, Sec-23, Dwarka 77.0537_|
147 Bank Vihar Apartment, Plot 29,5559
No. 16, Sec-22, Dwarka 77.0559
148 Chopra Apartment, Plot No, 28,5633
8, Scc-23, Dwarka 77.0543
149 tanisha Tower, Plot No. 7B, 23.5638
Sec-23, Dwarka 77.0546
The :an:;léar;na. fg;‘s Ltd., | 285048 No one allowed to be entered into
150 | Plot ¥0; ¥y SIeE=t8re 77.0379 the society
Dv/arka
Engineers Apartment, 22.04.24
(Consulting Engineers 28.5888 i -
151 | ¢GHs), Plot No. 11, Sec- 77.0327 PR Sy ey
18A, Dwarka
Vendanta, Plot No. 6C, Sec- 28.5636 > "
152 23, Dwar;ca_s 770480 352 80x10 0.85
Samrat Ashoka Plot No, 6, 28.5899 2
153 | 5oc.18A, Dwarka 72.0341 N %0x10° | 2.8
The Kunj Vihar CGHS Ltd, 28,5936 ) ) .
| 154 1010t No. 19, Sec-12, Dwarka | 77.0355 i il (e
Grah Mantraloya Employce - 28,5914 _
155 | CGHS Ltd., Plat No, 28, Sec- Pitwas found dry
77,0669
6, Dviarka
panchsheel Apartment .
156 | CGHS Ltd., Plot No, 24, Sec- | 209998 | 22042024 | 72 13x10° | 0.60
A, Dviorka !
Avkritl Apartment (Clvil 20,6010
157} Supplics CGHS I.td.) Plot ?7' 0467
v No. 6, Sec-4, Dviarkn Pil was found dry
158 New Adarsh Apartment, Plot | 28,5059
No,27, Sec-10, Dwarka 77,0431

[
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Feacel \Ammonical

fj

97

(=S, Sampling Location Latitude Date of TDS
dn o Longitude| Sampling_|___ Collform | Nitrogen_
e 500 (mg/l) | Shall not 0.5
be (mg/l)
Prescribed Standards : . f::ﬁ‘;:b
(as per IS 10500:2012) el
- ally |8 sample |
e Apna Villa Apartment, Plot | 28.58452 930 280x%10’ NT
_*77 [ No. 23, Sec-10, Dwarka | 72,0551 e ——————- e i —t TS S
160 Nuovo Cngineer India Plot 28,5609 365 joxi0’ | 0.61
No. 25, Sec-10, Dwarka 77.0562 4 g BRE s e
161 | Dicsel Shed CGHS Ltd., Plot | 28.5852 234 300 1.34
No. 26, Sec-10, Dwarka 77.0559_] -
162 Rohit Apartment, Flot No, 28,5814 274 900 2.20
" 130, Sec-10, Dwarka 77.0568 Le
' 163 Cosnmos CGHS Ltd., Plot No. 28.5847 Pit was found dry
28, Sec-10, Dwarka 77.0548_ it |
164 | Vinayak CGI!IS Ltd., Piot MNe. 28.5844 297 23x10? 2.01 |
36, Sec-10, Dwarka 77.0593
165 The Eligible CGHS Ltd., Plot | 28.5EC6 pit was found dry
et No. 38, Sec-10, Dwarka - 77.0608
Niti CGHS Ltd (Saksham e
166 | Apartment), Plot No, 40 B, ;ggg;g 323 34x10° 2.51
Sec-10, Dwarka ‘ 1
157 Baroda Housc NRGE Plot No. | 28.5879 Pt was found dry
140_»}&_5‘0::-10, Dwarka 77.0595
Thie Elephanta Head CGHS =
168 | Ltd, Plot No. 41, Sec-10, i 302 33x10? | L.70
77.0568
Dwarka
" Piut Na. 2, Sec-iC, Twarka 77,0007 .
The CGreat Lyallpur Plot No. 28.5858 ) 9
170 | 35 Sec-10, Dwarka, Ph-T 77.0599 # i 249
Air India Apartment, Plot 28.6055 : .
! 171 No. 9, Sec-3, Dwarka 77.0404 262 21x10 1.72
Refused for sampling by Guard and
Shrutl Apartment, Plot No. 28.5841 s
172 22, Sec-7, Dwarka 27.0730 no ane is allﬂ::efo:?e?: entered In
The Shree Radha Krishna
i73 Jenne tad,. MorRic2tiBes | o | 2R Pit was found cry
; 77.0721
7, Dwarka
Mass Apartment, CGHS Ltd,, | 28.5859 4 ST 2
174 | piot No. 24, Sec-10, Dwarka | 77.0556 26 | 26x10t | 266
1 Prabhavi Apartrent, Plot 26.5847 i s = =
175 | o, 208, Sec-10, Dwarka __|_77.0561 488 | 170x10° | 0.65
176 | Pregva CGHS Ltd., Plot No, 5 3 Address Not found
| —~ |18, Sec-02, Dwarka, :
177 Shree New Anamica Plot No. _ L Duplicate
258, Sec-4, Dwarka (10.04.24 S. No. 6)
1?8 Hlnd f\partl'ﬂerlt, PIOt No, A 4 : Dupllcate
12, Sec-5, Dwarka (15.04.24 S, No. 67)
179 Himachal Apartment, Plot - . > Duplicate
No. 21, Sec-5, Dwarka _ (16.04.24 S, No. 84)
The Dhan Pothowar CGHS Duplicate
180 | Ltd., (Mohinder Apartment) . a (18.04.24 S. No. 106)
Plot No. 17, Sec-12, Dwarka
N 2 ‘ /
I/C Water Laboratory : =

Dr, Nandita Moltra .
Sclentist 0

1T}

SSA/Analyst/SLA



- ANNEXURE-
& DELH!.IALBOA#Q: ;OVT. OF NCT OF DELHI RE-C
\“x OFFICE O THE EE(RWIT)-

-:1,3_.:.-:;': ROOM NO. 208, VARUNALAYA PHASE-1 | VAT
‘ETE;:R" KAROL BAGIH, NEW DELHI-110005 : 93
E-mail: ryiuwulcrhnrvcslinu!f}!S@gmail.cmn :

No.DJB/ EE (RWH)-1/2024/ AU 40 Q40 Date: 2[4 (24

TU.

The President/ General Seeretary/Administrator,
Pragya CGIIS Lud., Plot No-10,
See-2, Dwarka, New Delhi-110075

Subject: Notice in the matter of llon'ble NGT in E.A. No. 04/2023 in OA
No. 147/2021 titled as “Mahesh Chandra Saxcna Vs. The Chief

Seeretary, GNCTD & Ors”.

May kindly refer this office letter/notice dated 04.05.2023 & 22.06.2023

wherein it was emphasized that DJB public notice dated 14.02.2023 &

16.06.2023 be implemented i.c. only roof top rain water should be connected to

RWH system and all other wastc water from balcony, washing and paved/

parking area should be separated from the RWH system and submit the

compliance report to the undersigned by 21.05.2023. The compliance report is

still awaited from your end.
{fbu are hereby again directed to disconnectbifurcate/plug all other waste
watcr/from balcony, washing and paved/ parking, storm water drain or sewage

infiltration, if any entering in to the RWIT Pit (s) and submit compliance report

to the undersigned by 15.09.2024, failing which the action as deemed fit will be

initiated against the society. So\
EE (RWH)-I

Copy to:-

1. PSto CEO, DIB : for kind information l.ent:c

2, CIEN(W) ; -(lo- :

3. CI(GW) : -(lo-

4, SI(C)-8 : -to-

?. SIIE(I{WH)-I/H slo pursue @
= el

EE (RWH)-1



DELHIJAL BOARD: GgVT. OF NCT OF DELH]

o i OFFICE OF THE EE(RWH)-I
== ROOM NO. 208, VARUNALAYA PHASE-|
-— KAROL BAGHI, NEW DELHI-110005

E-mail: rainwaterharvesting2013@gmail.com

go.DJBIEE(RWH)—IIZOZ‘II A ¥t FeBUST  Date: o))\Q\r\
0,

The President/ General Secretary/Administrator,
Mahalaxmi Apartments, Plot No-4,

Sec-2, Dwarka, New Delhi-110075

Subject: Notice in the matter of Hon'ble NGT in E.A. No. 04/2023 in O.A.
No. 147/2021 titled as “Mahesh Chandra Saxena Vs, The Chicf
Secretary, GNCTD & Ors™.

May kindly refer this office letter/notice dated 04.05.2023 & 22.06.2023
wherein it was emphasized that DJB public notice dated 14.02.2023 &
16.06.2023 be implemented i.e. only roof top rain water should be connected to
RWH system and all other waste water from balcony, washing and paved/
parking area should be separated from thc RWH system and submit the
compliance report to the undersigned by 21.05.2023. The compliance report is
still awaited from your end.

You are hereby again directed to disconnect/bifurcate/plug all other waste
water from balcony, washing and paved/ parking, storm water drain or sewage
infiltration, if any entering in to the RWH Pit (s) and submit compliance report
to the undersigned by 15.09.2024, failing which the action as deemed fit will be

initiated against the society.

—

EE (,RWH)-l
Copy to:-
1. PSto CEO, DJB : for kind information please.
2. CEN(W) : -do-
3. CE(GW) : -do-
4, SE(C)-8 : -do-
5. AERWH)-I/Il  :to pursue Gf =

\6'/% EE (RWH)-I
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L DELHI JAL BO%:IGOVT. OF NCT OF DELHI 95
e OFFICE OF THE EE(RWH)-I
== ROOM NO. 208, VARUNALAYA PHASE-1 ¥
-— KAROL BAGH, NEW DELHI-110005 &3
E-mail: rainwaterharvesting2013@gmail.com
¥o.DJB/ EE (RWH)-1/2024/ |15 S +o |\ é Y4 Date: ¢ (]2
0,

The President/ General Secretary/Administrator,
Appu Enclave, Plot No-3D.
Sec-11, Dwarka. Delhi-110075

Subject: Notice in the matter of Hon’ble NGT in E.A. No. 04/2023 in O.A.
No. 147/2021 titled as “Mahesh Chandra Saxena Vs. The Chief
Secretary, GNCTD & Ors™.

May kindly refer this office letter/notice dated 04.05.2023 & 22.06.2023
wherein it was emphasized that DJB public notice dated 14.02.2023 &
16.06.2023 be implemented i.e. only roof top rain water should be connected 10
RWH system and all other waste water from balcony. washing and paveds
parking area should be separated (rom the RWII system and submit the
compliance report to the undersigned by 21 .05.2023. The compliance report is
still awaited from your end.

You are hercby again directed 10 disconnect/bifurcate/plug all other waste
water from balcony, washing and paved/ parking, storm water drain or sewage
infiltration, if any entering in to the RWH Pit (s) and submit compliance repon

to the undersigned by 15.09.2024, failing which the action as deemed fit will be

initiated against the society. sch—
EE (RWH)-I
Copy to:-
1. PSto CEO, DIB : for kind intormation please.
2. CEN(W) ¢ -do-
3. CE(GW) ) -do-
4. SE(C)-8 : -do-
5. AE(RWH)-I/I  :to pursue
‘/6/0/c

EE (RWH)-I
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SUBJECT: —

WITHDRAL OF REBATE THE FOLLOWING CGHS RESIDENTIAL SOCIETIES OF DWARKA ANNEX -
; “ §§§ _ REMARKS URE _:D
Mol PLOT =
ew K.NO. CGHS NAME (SOCIETY) Sector NO WITHORAVI OF
KAKR;&N; - REBATE YES/NO 96
K. 1379370120 GURU CGHS LTD 6 2 YES
| KAKROLAWIORH | 7137351094 YOUNG AHERIA CGHS 7 2 YES
KAKROLA MORH 200891968 R D APPT CGHS LTD 6 20 YES
KAKROLA MORH | 8709665703 ANUSANDHAN CGHS LTD 6 22 YES
KAKROLA MORH | 6543699187 BADHWAR CGHS LTD 6 3 YES
KAKROLA MORH | 3251599187 ANANT CGHS LTD 4 25A YES
KNONOT
GENERATE ANAMIKA APARTMENT 4 258 NO
KAKROLAMORH | 5444727858 BANK NIWAS CGHS LTD 4 22 YES
KAKROLAMORH | 2964655980 RATNAKAR CGHS LTD a 21 YES
KAKROLAMORH | 6192599377 SANGHMITRA CGHS LTD 4 20 YES
KAKROLA MORH | 7383817013 IES CGHS LTD 4 9 YES
KAKROLA MORH | 3552064283 ISPATatika Apartment 4 7 YES
KAKROLA iMORH | 8286560197 DIN CGHS LTD a4 13 YES
KAKROLA MORH | 7899282219 OM SATYAM 4 15 YES
KAKROLA MORH 251836041 SANCHAR VIHAR CGHS LTD 4 8 YES
KAKROLA MORH | 9059657985 SOUTH DELHI CGHS LTD 4q 12 YES
KAKROLA MORH | 4410030733 SRAV SATYAM 7 9 YES
KAKROLA MORH | 4391944462 EVERGREEN 7 14 YES
KAKROLA MORH | 5814102168 INSURANCE CGHS 7 8A YES
KAKROLA MORH 747681050 S ANNS 4 30 YES
KAKROLA MORH | 5923768604 SAHETA CGHS LTD 4 31 YES
KAKROLA MORH | 1018250763 JAI MATA KALYANI CGHS 7 13 YES
KAKROLA MORH | 5746635490 SARGODHA CGHS 7 5 YES
KAKROLA MORH | 1038752987 KAMAL VIHAR 7 6 YES
KAKROLA MORH 486030177 SATISAR CGHS LTD 4 34 YES
KAKROLA MORH | 6612243399 UNITED CGHS LTD 4 27 YES
KAKROLA MORH | 1452113751 NEW JYOTI CGHS LTD 9 9 YES
VASANT KUNJ 6913191701 GAYATRI 9 108 YES
VASANT KUNJ 8041211372 SUN VIEW CGHS 9 17 YES
VASANT KUNJ 5811869477 MOUNT EVEREST 2 3C YES
DWARKA 2081488727 MANDAKANI CGHS LTD 2 38 YES
DWARKA 6882674942 ASHA DEEP 2 4 YES
DWARKA 3423962747 MAHA LAXMI 2 68 YES
DWARKA 5319162005 THE SECRETARY YOUTH COM 2 3A YES g
DWAHKKA 8911759794 BHAGWAN SHREE CGHS LTD 2 1B YES g P g
DWARKA 9822841685 PRAGYA COM LTD 9 3 YES =C e
KAKROLA MORH | 8240751365 SHREE RADHA 10 3 YES S e g
KAKROLA MORH | 5177437193 CHANDANWARI CGHS 10 5 YES o &
KAKROLA MORH | 5314199308 AMBA CGHS 9 3 YES =
VASANT KUNJ 1016315563 ROYAL RESIDENCY 3 5B YES
KAKROLA MORH | 3708746403 BUTUK 3 6 YES
KAKROLA MORH | 9372367250 WELCOME 3 SA YES
KAKROLA MORH 605985528 VISHRANTIKA 3 a YES
KAKROLA MORH | 1375310571 NATIONAL CGHS LTD 3 11 YES
KAKROLA MORH 932258106 PROYODEGIKI CGHS LTD 3 10 YES
DWARKA 8077697803 NOVA KARALI 7 17 YES o
KAKROLA MORH | 1182598290 SIDHARTH KUNJ 5 1 YES
KAKROLA MORH | 5491707388 GANI NATH CGHS LTD 5 1 =
KAKROLA MORH | 4236631447 HIND CGHS LTD S > YES
KAKROLA MORH | 8521652801 VIVEKANAND CGHS LTD 1 3D YE;:]




’ ‘.fROLA MORH | 6239479239 APPU ENCLAVE LGHSATD 11 2 YES
_ ,R DR RML HOSPITAL &t CGHS
" KAKROLA MORH | 9307723126 LTD 11 2 YES
DR RML HOSPITAL AND NH CGHS
KAKROLA MORH | 9307723126 LTD 11 58 YES
KAKROLA MORH | 5386015664 APNI CGHS LTD 11 5D YES
KAKROLA MORH 6085769909 SHIOM CGHS LTD 11 1 YES
KAKROLA MORH | 3241719010 SAHJANABAD CGHS 10 10 YES
KAKROLA MORH | 9770853145 SHIV SHAKTI 10 21 YES
KAKROLAMORH | 7874117547 DIVIYA CGHS LTD 10 18 YES
KAKROLA MORH | 9549129207 FAKRUDDIN CGHS LTD 13 6 YES
KAKROLA MORH | 7750228083 MAHABADRAKALI 5 21 YES
KAKROLA MORH | 9259400754 | HIMACHAL PARDESH CGHSLTD | 13 4 YES
KAKROLA MORH | 8159522226 SWAROP SADAN 13 7 YES
KAKROLA MORH 3213978720 White Rose CGHS 11 8C YES
KAKROLA MORH 1747438671 I D C CGHS 11 6A YES
KAKROLA MORH | 8778631219 SHRI DURGA CGHS 198 2 YES
KAKROLA MORH | 4363970654 Chitra Koot CGHS 198 9 YES
KAKROLA MORH | 4116436793 ARVIND 12 23 YES
KAKROLA MORH | 5930818672 NEW RAJPUT 12 24 YES
KAKROLA MORH | 2341196917 BAIRWA BHARTI 12 1 YES
KAKROLA MORH 390161823 NAV SANJEEWAN LTD 12 9 YES
KAKROLA MORH | 2914313776 UPKARI 18A 8 YES
KAKROLA MORH 6927602072 Bharat Petroleum 12 8 YES
KAKROLA MORH | 8283463124 ASHOKA CGHS LTD 12 13 YES
KAKROLA MORH | 9817197071 NEW AROHI 12 15 YES
KAKROLA MORH | 8593993884 ABHIYAN 12 14 YES
KAKROLA MORH | 8950468151 VIKRAM NAGIR 12 3 YES
KAKROLA MORH | 7955177747 VIMAL CGHS LTD 12 17 YES
KAKROLA MORH | 5744297037 DHAN POTWAR 12 20 YES
KAKROLA MORH | 8661882012 ANJUMAN 12 27 YES
KAKROLA MORH | 5526723745 SUNNY VALLEY 12 26 YES
KAKROLA MORH | 2420524137 KANAK DURGA 22 3 YES
KAKROLA MORH | 1293805582 Chitra Koot 22 7 YES
KAKROLA MORH | 9637195463 Janaki 23 2 YES
KAKROLA MORH 5928525832 new Millemium Apptt 2 5 YES
KAKROLA MORH | 5006187023 NPSC CGHS LTD 23 4 YES
KAKROLA MORH 1974878074 IFCI 6 10 YES
KAKROLA MORH | 4712750005 NEW ASHIYANA CGHS LTD 6 27 YES
KAKROLA MORH | 2213503691 PARAM PUNEET CGHS LTD 6 36 YES
KAKROLA MORH | 2008562299 THE DEFODILLS CGHS LTD 6 37 YES
KAKROLA MORH 9760142973 SHREE BALAJI CGHS LTD 6 6 YES
KAKROLAMORH | 4677901076 SHIV LOK CGHS LTD 6 1 YES =
KAKROLA MORH | 284463074 VRINDHAWAN CGHS 23 3 YES T
KAKROLA MORH | 9087734133 PHILIPS CGHS 6 37 YES S
KAKROLA MORH | 9760142973 SHREE BALAJI CGHS LTD 22 SD YES
KAKROLA MORH 4765529859 Veena Apptt 22 15C YES
KAKROLA MORH | 4342466290 Delhi Apptt 22 4 YES
KAKROLA MORH | 5165358699 Nav sansad Vihar 2 12 YES
KAKROLA MORH | 9871149584 Udyog Vihar 22 13 YES
KAKROLA MORH 960882738 NPCC 22 17 YES
KAKROLA MORH 7046509756 Jagran 23 13 i o J—
KAKROLA MORH | 2412619751 Mahajan Shree 23 10 YES
KAKROLA MORH | 4834322353 Sheetal Vihar 22 16 YES
KAKROLA MORH | 3982567280 Bank Vihar 23 8 NES
KAKROLA MORH | 8317301503 The Chopra CGHS 23 78 ~YES
KAKROLA MORH | 2189409169 Manisha 10 2 YES
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¢ KROLAMORH | 9842429811 NEW ADARSH 50 10 | 238 YES
»  ROLAMORH | 4910657651 APNA VILLA COANTTF 10 25 YES
( KARROLA MORH | 6913278222 NOVA ENGINEER CGHS 10 26 YES
| KAKROLA MORH | 9199312028 THE DIESEL SEHD CGHS LTD 10 30 YES
KAKROLA MORH | 5177449505 ROHIT CGHS LTD 10 28 YES
KAKROLAMORH | 1436906875 COSMOS CGHS LTD 10 36 YES
KAKROLA MORH | 5754411671 VINAYAK CGHS LTD 10 38 YES
KAKROLA MORH | 7357471206 THE ELIGIBLE CGHS 10 408 YES
KAKROLAMORH | 4692206730 NIJJI CGHS LTD 10 40A YES
KAKROLA MORH | 3075645214 BARODA HOUSE 10 a1 YES
KAKROLA MORH | 4262643606 THE ELEPHANTA CGHS LTD 10 2 YES
KAKROLA MORH | 1290442279 DHARAMVIHAR CGHS LTD 10 35 YES
KAKROLA MORH | 8073348978 GREAT LYAL PUR CGHS 3 9 YES
THE HON'BLE SECRETARY AIR
KAKROLA MORH | 5914071759 INDIA 9 3 YES
VASANT KUNJ 8240751365 SHREE RADHA 10 24 YES
KAKROLA MORH | 7175325196 MASS CGHS LTD 10 298 YES
KAKROLA MORH | 7379099552 PARBHAVI CGHS LTD 10 1B YES
DWARKA 9822841685 PRAGYA COM LTD 2 18 YES
KAKROLA MORH | 4236631447 HIND CGHS LTD 5 15 YES
KAKROLA MORH | 1530522635 | HIMACHAL PARDESH CGHSLTD | 5 15 YES
KAKROLA MORH | 5744297037 DHAN POTWAR 12 17 YES
KAKROLA MORH | 8297099411 ECIL CGHS LTD 4 17 YES
DAKSHINAYAN DELHI EEPDP CGHS
KAKROLA MORH | 6336740591 LTD 4 19 YES
ANTRIKSH APARTMENT DDA
KAKROLA MORH | 4839131312 ENGINEER CGHS LTD 4 26 YES
KAKROLA MORH | 8732685619 UMIA SADAN CGHS LTD 4 4 YES
DWARKA 479103101 AGGARSAIN CGHS LTD 7 10 YES
DWARKA 3653607803 HAPPY HOME APARTMENT 7 12A YES
DWARKA 5626687823 DWARKA CGHS LTD 7 21 YES
DWARKA 4999709237 HARSUKU 7 4 YES
DWARKA 6831347366 ST COLUMBUS 7 15 YES
KRISHNA APARTMENT SURAKSHA
VASANT KUNJ 2795751648 SADAN 9 13 YES
VASANT KUNJ 628289497 SUKH SAGAR APARTMENT 9 12 YES
VASANT KUN] 6099515579 PARK ROYAL APARTMENT 9 10A YES
KAKROLA MORH | 1663304817 H.M.M. EMPLOYEE 10 6 YES
KAKROLA MORH | 6903967277 K.K. CGHS BHRIGU CGHS LTD 9 4 YES
GAURI GANESH APARTMENT
KAKROLA MORH | 5172860673 HIMACHAL CGHS LTD 3 8 YES
KAKROLA MORH | 2281910133 | JDMAPARTMENTJAIDIBAMA | 5 11 YES
THE DELHI TRANSPORTER JEY
DWARKA 6079775216 APPT (DTC) 2 2 YES
KAKROLA MORH | 4852629349 KESHWANI CGHS LTD 5 4 YES
KAKROLA MORH | 9707007269 GODREJ CGHS LTD 10 14 YES
ORDANCE FACTORIES OFFICERS
KAKROLA MORH | 153918117 AYUDH VIHAR CGHS LTD 13 3 L PR
HERTITAGE APARTMENT YOUNG
KAKROLA MORH | 4208866965 PROFESSIONAL CGHS LTD 1 10 YES
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KANROLA MORH

HERITAGE APARTMENT YOUNG

4208866965 PROFESSIONAL CGHS LTD 11 10 YES
o M.K.RESIDENCY APPU ENCLAVE
KAKROLA MORH 6239479239 CGHS LTD 11 3D YES
SRI HARI APARTMENT SOUTHERN
KAKROLA MORH 5672948786 CGHS LTD 12 6 YES
KAKROLA MORH 585059652 Karuna Vihar CGHS 18A 9 YES
KAKROLAMORH | 9860427217 Viswas Nagar 23 6A YES
KAKROLAMORH | 5760196319 JAYPEE CGHS LTD 22 2 YES
AERO VIEW WEIGHTS Guru Ram
KAKROLA MORH 3138153979 Das 22 38 YES
KAKROLA MORH 830038417 RANJIT VIHAR-| AWHO 22 15 YES
KAKROLA MORH | 4368489359 VEDANTA Dabas 23 6C YES
GRAH MANTRALAYA EMPLOYEE
KAKROLA MORH 790576741 KAMAKSHI CGHS LTD 6 28 YES
PANCHSHEEL APARTMENT
KAKROLA MORH | 3862988563 EXTERNAL AFFAIRS CGHS LTD 4 24 YES
AAKRITI APARTMENT CIVIL
KAKROLA MORH | 3193340231 SUPPLIES CGHS LTD 4 6 YES
DWARKA 435915417 SHRUTI APARTMENT CGHS LTD 7 22 YES
KAKROLA MORH | 6604578682 PRAGATI APARTMENTS 11 5C YES
KAKROLA MORH | 1903057766 SHRI SANMATICGHS LTD.  |[CTOR1d 1 YES
KAKROLA MORH 6016007912 KOHINOOR RESIDENCY CTOR19 13 YES
KAKROLA MORH | 1645554714 BHAGWATI CGHS LTD. CTOR19 8 YES
KAKROLAMORH | 1031821462 WORDS CGHS LTD. CTOR19 7 YES
KAKROLAMORH | 1031821462 THE SAPTAPARNI CGHSLTD. |CTOR1d 4 YES
KAKROLA MORH | 6139175925 NISHANT APARTMENTS CTOR1d 5 YES
KAKROLA MORH | 9358563887 |THE GULSHAN- E- IQBAL CGHS LTDJCTOR 19 3 YES
KNO NOT
GENERATE  [ESTIC APARTMENT (CHINAR CGHSI| 18 A 3 NO
KAKROLA MORH | 9128241353 THE SETH VIHAR CGHS LTD. 18 A 4 YES
KAKROLA MORH | 6708078843 JANAK RESIDENCY 18 A 12 YES
KAKROLAMORH | 8313549080 DHARAM CGHS LTD. 18A | 18 YES
KAKROLAMORH | 3896941275 BELUR HEIGHTS 18 A 1 YES
KAKROLA MORH | 7432956699 HARE KRISHNA VALLEY 18 E 10 YES
KAKROLA MORH | 6856498180 | THE MANOKAMNA CGHSLTD. | 18A 16 YES
ENGINEERS APARTMENTS
KAKROLAMORH | 5612009186 | '\ \)iTiNG ENGINEERS CaHs) | 27 | 1 =
KAKROLA MORH | 3466546262 SAMRAT ASHOKA 18 A 6 YES
KAKROLAMORH | 2669861800 THE KUNJ VIHAR CGHS LTD. 12 19 YES
KNO NOT
GENERATE SHREE NEW ANAMIKA 4 258 NO
"
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Sub:- Minutes of Meceting under the Chairpersonship of Supcrinlcndlng Enginct':r (g)f
on 09.09.2024 at 03:00 P.M. in the NGT matter in L.A. 04 of s t .0;'
1:‘7!20211 titled Mahesh Chandra Saxenn V/s The Chief Secretary Govt.
NCT of Delhi & Ors. in The NGT, Delhi-reg.

The Following members were present in the meeting:

Sh. H.K. Chawla, SE(C)-8 - in Chair
Sh. Birjesh Kumar, EE (RWH)-1

. Sh. Rakesh Kumar Sharma, AE (RWH)-

. Sh. Sunil Kumar Sharma, AE (RWH)-I

. Sh. Rakesh Gupta, President, Dwarka Federation

. Sh. H.K. Mann, Vice President, Dwarka Federation

. Sh. Bawa Amanpreet Singh, Member of Managing Committee
. Sh. Raghav Maheshwari, JE (RWH)-II

oo~ O WL B WD -

Sh. Birjesh Kumar, EE (RWH)-I addressed the meeting with the seriousness
of the issue that is occurring in Dwarka Societies due to contamination occurring
because of interconnection of Paved area, Balcony/Washing area, Parking area to the
Rain Water Harvesting Pits that are meant to be only for Roof Top Rain Water
Harvesting. EE (RWH)-I also emphasized that the contamination in the Ground Water
may be due to Animal Faeces and Sewer Interconnection/Leakages (if any)

Sh. H.K. Chawla, SE (C)-8 further taking the issue forward emphasized for the
compliance of the Public Notice issued by DJB dated 14.02.2023 and again on
16.06.2023 i.e. “Only Roof Top Rain Water pipe should be connected to RWH
system and all other waste water from balcony, washing and paved/parking area
should be separated from the RWH system” by all the Dwarka CGHS Societies which
have not taken any action till now. He also reiterated that contamination caused of
RWH pits/system in any of the Dwarka CGHS Societies due to leakages occurring in
Sewer/Drain pipes be traced out and repaired to prevent the contamination of RWH
Pits/System. Regular cleaning of RWH pits be also done.

Sh, Bawa Amanpreet Singh, Member of Managing Committee for Dwarka
Federation said that the implementation of Rain Water Harvesting System in the
societies of Dwarka are as per design issued by Delhi Jal Board at that time. He also
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cicties in Dwarka

: . | to the so . 2
Said that (he sewer system that is running paralle be getting mixed

I“_id by DIB/MCD/IDPA may be lcaking at some points and may
With the R\Wy Pits/System of the socicties. 2024 if required

In reference 1o previous letier of EE (RWH)-I dated 02-09-024 with giving
rka Federation may seck cxtension of time beyond 15.09.2
Eenuine reasop for delay in laking necessary action.

Dwark

The meeting ended with a vote of thanks to the chair.

To All Concerned

%{'—
EE (RWH)-I

Copy To:
1. PStoCEO : For kind information please.
2. CEN(W) : -do-
3. CE(GW) ; -do-
4. SE(C)-8 : -do-
5. AE (RWH)-I/11
6. Olc
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EE (RWH)-I
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— 1%, o “
ADVISORY ON RAIN WATER HARVESTING SYSTEM e

Dear Member Socleties

As you all are aware that the Notices have been issued in the matter of OA 147/2021 Mahesh
Chand Saxena Vs Chief Secretary , Govt, Of NCT Delhi being perused in NGT, and in this connection
Federati . being the apex body of Societies , is perusing the matter and had a virtual meeting
with the officials of the DJB regarding the same on 9/9/24 and in continuation of same we would
request all the member societies to take following precautions and adopt guideline in maintaining

the Rain Water Harvesting Systems in the societies:

1. The Roof Top/ Terrace of Buildings and spaces around the building should not be used for
dumping of unwanted and scrap material.

2. The Roof Top be kept neat and clean so as to ensure only non polluted rain water is

discharged in to the RWH system. They should be periodically cleaned.

Install wire mesh around the inlet pipes to stop entry of mud or any other material in to

t*  RWH system.

4, To keep all catchment areas neat and clean and protect the drainage system from tree
leaves, polythene bags, plastic bottle and pouches of eatables,

5. Put up sign boards mentioning that the society is equipped with RWH System.

6. Ensure the animal Fecal matter( if any) is properly disposed from common areas of the

society so that there is no contamination in to the RWH System.

Ensure that there’ is no discharge of Balcony or Washing Area water in to the RWH System

Ensure proper maintenance of the Storm Water Drains,

Ensure that the Sewage system is regularly cleaned and maintained to avoid any

blockage/pilferage of same in to the Ground.

10. i..ure the annual maintenance and cleaning of RWH system by authorized agencies only,

11. To get the Rain Water Harvesting Water Sample Test done as per the RWH guidelines
during the Rainy Season for ascertaining the quality of recharged water.

12. To educate the society staff for the same.

W

- SN

We hope the member societies will adhere to the same and help us In our efforts towards
sustainable development,

Thanking you

2

F&Federatﬁon of CGHS Dwarka Ltd

Presiden

Office : Ispatika Apartments, Plot No. 29, Sector-4, D

E-mail : dwarkafederationofcghs@gmail.com, Websitewarka, New Delhi-110078

$ www.fedcghsdwarka.com
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ANALYSIS REPORT

S.No. | Sampling Location Latitude Dateof | TDS | Feacel Ammonical
Longitude sampling Coliform Nitrogen
. TS - B R GRS L e
1 | Guru Apartment Plot no 02, Sec - 06, | 28.5930 ' 06.09.2024 | 556 460 NiL
| Dwarka New Delhi 77.0593
2. | R.D. Apartment Plot no 20, Sec— 06, | 28.5935 05 092024 | 164 | W00 | WL
_ | Dwarka 77.0630
3. Anusandhan Apartment Plot no 22, | 28.5933 06.09.2024 | 190 160 NL |
L | Sec— 06, Dwarka 77.0601 |
4. | Shree Balaji CGHS, Plot no 37, Sec— | 28.5881 06.09.2024 100 240 NIL
3 \ 06, Dwarka 77.0631
5. | Daflodils Apartment, Plot no 36, Sec | 28.5879 06.09.2024 89 120 NIL
-06, Dwarka 77.0634
6. | Param Puneet CGHS Ltd, Plot no 27, | 28.5906 Sc0eamA | saa | = | ML A
Sec- 06, Dwarka 77.0663
7. | New Ashiana Apartment, Plot no 10, | 28.5968 06.09.2024 144 2100 A
I Sec - 06, Dwarka 77.0652
s The Shiviok CGHS Ltd., Plot no 06, | 28.5958 06.09.2024 118 290 NIL
| Sec -06, Dwarka 77.0617
9. | Varindavan Apartment Plotno01, | 28.5926 06.09.2024 173 350 NIL
Sec -06, Dwarka 77.0589 o2
“10. | H.M.M Employee CGHS Ltd. Plotno | 28.5817 09.09.2024 | 227 35 N |
- 06, Sec — 10, Dwarka 77.0699
11, | Chandanwadi CGHS Ltd. Plotno 08, | 28.5856 09.09.2024 | 236 20 NIL
Sec - 10, Dwarka 77.0644 .
12. | Amba CGHS Ltd. Plot no 05, Sec - 10, | 28.5830 09.09.2024 | 249 | 4 | N
| Dwarka 77.0623 o
“13. | shivshakti CGHS Ltd., Plot no 10, Sec | 28.5876 00.09.2024 | 205 35 NIL
! - 10, Dwarka 77.0632 =
"14. | Godrej CGHS Ltd. Plot no 14, Sec -10, | 28.5684 09.092024 | 110 PE) NI
' Dwarka 77.0673
"15. | Dharam Vihar CGHS Ltd. Plot no 02, | 28.5817 09.09.2024 | 141 il NIL
{ .___J.Stf_' 10, Dwarka 77.0607 =
"16. | IES Apartment CGHS Ltd. Plot no 08, | 28.6044 10.09.2024 | 226 210 =
L Sec - 04, Dwarka (Rechargewell) 77.0531
17. | Aishvarayam ESIL CGHS Ltd. Plot no | 28.6037 10.09.2024 299 35 o2 |
| 17, Sec-04, Dwarka(Rechargeweil) 77.0454
18, | Sanchar Vihar CGHS Ltd. Plot no 15, | 28.6050 10092004 | 147 | i | N
o Sec -04, Dwarka E?__?_‘:Dsft_l____ﬁ -
lr 9. | Om Satyam Apartment Plot no 13, | 28.6050 110092004 | 322 &,i_.‘_"'"_rpﬁlfﬁ_
i J Sec -04, Dwarka (Recha_r_gewell) l7:95‘02 ! s \- J
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z‘q Same Sa“’a&?ﬁiﬁmem Plotno 12, | 28.6050 | 10.09.2024 2366 Nil NiL
-—L >¢€ 04, Dwarkg 77.0504 WL 1
w1 [ Oms; M e ' a | 7207 Nil NI
] | sec 04, . partment Plot no 13, | 28.6050 10.09.202 7207 Nil
= | e “Warka (Submessible) 20501__ el e
- Panjalj Apartment Plot no — 10, | 28.6045 10.09.2024 870 23 0.2
|| Sec-04, pwarka 72.0524
23 | South dain; Apartment Plot no 08, | 28.6037 10.09.2024 | 158 u NiL
.I Sec-04, pwarka 77.0539 WSt W
24| Din Apartment Plot 10 07, Sec—04, | 286021 | 10092024 | 274 | 13 NIL
Dwarka 77.0542 L PN
25 ShriA_garsen_iﬁ)artmenl plot no 10, | 285876 | 11.09.2024 T *_2_5_9_ i) 460 0.5
il | jef_ 07, Dwarka 77.0671 J
' 26 | sargodha Apartment plot no 13, Sec | 28.5812 11.09.2024 | 655 1100 4.0
o A5 1 =07, Dwarka 77.0724 ‘ —
27 Shri Radha Krishna plot no 23, Sec- | 28.5837 ' 11.09.2024 | 242 150 1.2
’, ' 07, Dwarka 77.0721
128 | st Columbus plot no 15, Sec-07, | 28.5793 11.092024 | 136 Nl NIL
& i Dwarka 77.0753
| 29 Insurance Empolyee CGHS Ltd plot 28.5796 11.09.2024 163 Nil NIL
l no 14, Sec -07, Dwarka 77.0751 <
130 | Siddhartha Kunj Plot no 17, Sec—07, | 28.5794 |11092024 | 369 T
f | Dwarka 77.0765
r_;_ _‘,'Shruti Apartment Plot no 22H, Sec - | 28.5841 11.09.2024 _tg Nil NIL ol
| | 07, Dwarka 77.0730 £ _ ial
f _2___- Happy Home Apartment plot no 12A, | 28.5828 | 11.09.2024 | 468 _—lh Nil o e NIL
_ Sec -07, Dwarka 77.0708 ' |
f 33 | Evergreen Apartment plot no 09, Sec | 28.5894 11.09.2024 256 ; 35 NIL
| - 07, Dwarka 77.0692
34 | ShriRadha CGHS Ltd. Plot no 03, Sec | 28.578 12.09.2024 174 23 NIL
-09, Dwarka 77.0710 .
35 {_Bhrigu CGHS Ltd. Plot no 04, Sec— | 28.5790 (12.092024 | g_g‘_li—" LT Y
| 09, Dwarka ok l'l'q_?'____ = 5 S RS
} 36 | Royal Residency CGHS Ltd. Plotno | 28.5812 12.09.2024 216 11 CONIL
05, Sec - 09, Dwarka ( Rechargewell) | 77.0704
37 Royal Residency CGHS Ltd. Plot no 28.5812 12.09.2024 1416 Nil NIL
05, Sec — 09, Dwarka (Submersible) 77.0704
.}»;;g_ Gayatri CGHS Ltd. Plot no 09, Sec—- | 28.5823 ’ 12.09.2024 263 15 NIL
L 09, Dwarka (Rechargewell) 77.0685
39 [ Gayatri CGHS Ltd. Plot no 09, Sec— | 28.5823 12.09.2024 | 5265 20 NIL
09, Dwarka (Submersible) Z]_Qg_&é
40 | Park Royal Apartment Plot no 10A, | 28.5831 12.09.2024 | 1s0 | NI | NL
Sec-09, Dwarka __E’_- . [ | = l
41 | Sukhsagar Apartment Plot no 12, Sec | 28.5836 12.09.2024 545 “‘ TR B VTR
- 09, Dwarka ¥ J?:__Gi?___
‘42 | Krishna Apartment Plot no 13, Sec— | 28.5837 112.09.2024 | 335 150 03
| 09, Dwarka 77.0638

e 4.2

BACTERI OLO(:SI}T
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L. > | (GOVT. OF N.C.T. DELHI ) L |
) __ QUALITY CONTROL LABORATORY, !
R TSN \\.-\TI-.RTRI'..-\TMENTI’L;\N'l'D\\'ARI\'.-\,I)ELHI-II{IIITH o o v
=i |
ANALYSIS REPORT
DATE: 17/09/2024
S.No. | Dateof Address Lat. Clarity  TDS Ammonia  RCl:  T.Coliform
Collection Long. .
I
l 14.0924 | Dwarka Sec-7. A- 28.584622  Hazy 2251 Nil Nil 73
- Block(No sampling Point 77.07685
| nearby house sample
collected)
|
> ] 140921 | Dwarkasec-19, Pocket-2, | 28.57954 | Hazy | 460 Nil Nil 9.1
l (Green View Apartment) 77.045868 [
3 | 140924 | Dwarka Sec-7, D- 28.581225  Hazy 1018 Nil Nil 0
i Block(No sampling Point 77076937 |
nearby house sample :
| collected)
4 0924 [ T/'W a Dwarka Sec-l. | 28597592 |« Hazy | 9136 Nil Nil n
UGR 77074157 |
S| 140924 | Dwarka Sec-23B. Pocket- | 28.563058  Clear | 2869 Nil Nil 0
8 T/W-1 (Golf Link 77.042891
_[ Apartmenmt DDA) !
6 | 140924 | Dwarka Sec-23B. Pocket- 28.563 Hazy 3813 Nil Nil 0
8. T/W-2, (Golf Link 77.042828
Apartmenmt DDA)
|
7 14.09.24 | Dwarka sec-19/3, 28.582581 | Hazy | 1906 N N
(Akshardham Apartment). 77.043494 | A : i 7.3

9 . B
IMC’I‘ERI(@@:‘/O(GI;"I'
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INTRODUCTION 107

National Capital Territory (NCT) Delhi covers an area of 1483 Sq. Km. The
Ground Water available in the territory is controlled by the hydrogeological situation
characterized by occurrence of alluvial formation and hard rocks such as quartzite. The
hydrogeological set up and the following distinct physiographic units further influence
the ground water occurrence: (1) Older Alluvial Plain on the eastern and western side of
the ridge. (2) Yamuna Flood Plain deposits. (3) Isolated nd nearly closed Chattarpur
alluvial basin. (4) NNE-SSW trending Quartzite Ridge.

The high rate of population growth and high level of urbanization in NCT Delhi
ha s resulted in over development of ground water resources. Thus in about 75% area of
NCT Delhi ground water levels are declining at an alarming rate of 0.40 m per annum.
In South and Southwest district the decline is high varying from 1 to 2 m/Yr. The
annual replenishable ground water resources of the State is 0.31 bcm with a net annual
ground water availability of 0.29 bem. Ground water draft (as on 31* March 2009) is
0.40 becm with a stage of ground water development of 138%. Out of the 27 assessment
units (Tehsils) in the State, 20 have been categorized as over exploited, 05 semi critical
and 02 have been categorized as safe from ground water development point of view.

In view of high state of ground water development, and depletion of ground water
levels due to its over development Central Ground Water Authority (CGWA) had
notified South and South-West district vide Public Notice No. 6 of 2000 dated
15.08.2000 and imposed prohibition and restriction for construction and installation of
any structure for abstraction of ground water resources to avoid further depletion and
deterioration of ground water quality. Subsequently the Hon’ble Lieutenant Governor
had declared the whole NCT Delhi as notified on 31.03.2009 vide order No. F8
(348)/EA/Env/09/14433.

The normal annual rainfall of NCT Delhi is 611.8 mm out of which 81% of the
annual rainfall is received during the monsoon months July, August and September.
The rest of the annual rainfall is received as winter rain and as thunderstorm rain in the
pre and post monsoon months.

In order to increase the natural ground water resource rain water harvesting and
artificial recharge to ground water has become increasingly important in ground water
management. The subsurface geology, post monsoon depth to water level and declining
ground water level conditions of the State indicate that the area is suitable for artificial
recharge. The favorable aquifer zones down to depth of ground water level which is
lying unsaturated presently may be suitable recharged through rain water harvesting.

For the convenience of general public standard designs of Rainwater Harvesting
have been prepared and placed on CGWB website.

Permission to install various Artificial Recharge Structures and Recharge
wells is governed by the prevailing rules and laws in the area.
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Tehsil wise Rain Water Harvesting Structures in NCT Delhi

108

Sl Tehsil Recommended Depth of recharge | Remarks
No. harvesting structures | well (meter)
District: New Delhi
1 Chanakyapuri Trench with bore 18
2 Connaught place Only Trench -
3 Parliament Street Trench with bore 18
District: North West
4 Model Town Only Trench -
5 Narela Only Trench -
6 SaraswatiVihar Only Trench -
District: West
7 Patel Nagar Trench with bore 15
8 Punjabi Bagh Only Trench -
9 Rajouri Garden Trench with bore 18
District: South West
10 Delhi Cantt. Trench with bore 25
11 Najafgarh Trench with bore 15
12 VasantVihar Trench with bore 35
District: North East
13 Seelampur (North) Only Trench*
Seelampur (South) Only Trench -
14 Seemapuri Only Trench -
15 Shahdara Only Trench -
District: East
16 Gandhi Nagar Only Trench*
17 PreetVihar (East) Trench with bore 15
PreetVihar (West) Only Trench -
18 VivekVihar (East) Trench with bore 1’5
VivekVihar (West) Only Trench -
District: North
19 Civil Lines (North) Only Trench*
Civil Lines (South) Only Trench -
20 Kotwali No Structure
21 Sadar Bazar No Structure
District: Central
22 Daryaganj Only Trench*
23 Karolbagh (East) Only Trench -
Karolbagh (West) Trench with bore 15
24 Paharganj Only Trench -
District: South
25 Defence Colony Trench with bore 15-35
26 HauzKhas Trench with bore 50
27 Kalkaji Trench with bore 15-45

* Feasible where water level is more than 5 meter below ground level.
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Technical design of Roof Top Rain Water Harvesting and Artificial Recharge to
Ground Water

A. Trench without Recharge well

109

Roof Top Highest Run-off Runoff/hr Annual Size of

Area (Sq. Rainfall Coefficient (cu. m) Runoff (cu. recharge

m) intensity m) Structure

(mtr/ hourly) (mtr)

a b c d(aXbXc) e(aX0.54Xc) | LXBXH

100 0.025 0.8 2.0 43.20 1.2X1.2X1.4
200 0.025 0.8 4.0 86.40 1.8X1.5X1.5
300 0.025 0.8 6.0 129.6 2.4X1.8X1.4
400 0.025 0.8 8.0 172.8 2.7X2.1X1.4
500 0.025 0.8 10.0 216 3.3X2.1X1.5

Note: Normal rainfall in Delhi: 611 mm,
Normal monsoon rainfall: 540 mm

Points to be taken into consideration for implementation of the above structures:

1. Valid for buildings without basements (Cellar) and for areas for alluvial formation
where ground water level is more than 5 meter upto 15 meter below ground level.
Buildings with basements should adopt rain water harvesting through storage tank.

2. Only the rain water from the roof top area has to be diverted to recharge structure
through connection of down pipe.

3. Before the onset of the monsoon all the catchment area (roof top) considered for
recharge is to be cleaned. The recharge structures are to be in operation during the
monsoon season only so as to avoid any contamination.

4. A mesh should be provided at the roof so that leaves or any other solid waste/debris
is prevented from entering the pit. By-pass arrangement be provided before the
collection chamber to reject the first showers.

5. The depth of the inlet pipe should be within 10 cm below ground level for easy
overflow through outlet pipe that has to be connected to storm water drain.

6. Based on site condition length and breadth of the recharge chamber may be altered
keepings its volumetric capacity the same.

7. RCC slab thickness and reinforcement shall be dependent on structural loads. Access
manhole frame and covers to be provided.

8. Filter media of 1.0 meter thick will be in three layers comprising of 0.4 meter thick
layer of boulders (5-20cm) at the bottom, 0.3 meter thick layer of gravels (5-10cm) in
the middle and 0.3 meter thick layer of coarse sand (1.5-2.0mm) at the top so that the
silt content that will come with runoff will be deposited on the top and can easily be
removed.

9. A 10 cm thick layer of pea gravels will be provided over the coarse sand layer of the
filter media.
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10. Prior to monsoon season the top most sand layer in the pit may be scrapped and
replaces with the fresh and cleaned coarse sand. 1 10

11. Recharge chambers shall be checked and cleaned at 7 days interval or more
frequently during rainy season.

B. Trench with Recharge well

Roof Top | Highest Run-off Runoff/hr Annual Size of
Area  (Sq. | Rainfall Coefficient (cu. m) Runoff  (cu. | recharge

m) intensity m) Structure

(mtr/ hourly) (mtr)

a b c d(aXbXc) e(aX0.54Xc) | LXBXH

100 0.025 0.8 2.0 43.20 1.0X0.5X0.5
200 0.025 0.8 4.0 86.40 1.0X1.0X1.0
300 0.025 0.8 6.0 129.6 1.0X1.0X1.0
400 0.025 0.8 8.0 172.8 1.0X1.0X1.0
500 0.025 0.8 10.0 216 2.0X1.5X1.0

Points to be taken into consideration for implementation of the above structures:

1. Valid for all buildings and for both alluvial and hard rock formation where ground
water level is more than 15 meter below ground level.

2. Only the rain water from the roof top area has to be diverted to recharge structure
through connection of down pipe.

3. Before the onset of the monsoon all the catchment area (roof top) considered for
recharge is to be cleaned. The recharge structures are to be in operation during the
monsoon season only so as to avoid any contamination.

4. A mesh should be provided at the roof so that leaves or any other solid waste/debris
is prevented from entering the pit. By-pass arrangement be provided before the
collection chamber to reject the first showers.

5. The depth of the inlet pipe should be within 10 cm below ground level for easy
overflow through outlet pipe that has to be connected to storm water drain.

6. Based on site condition length and breadth of the recharge chamber may be altered
keepings its volumetric capacity the same.

7. RCC slab thickness and reinforcement shall be dependent on structural loads. Access
manhole frame and covers to be provided.

8. Filter media of 1.0 meter thick will be in three layers comprising of 0.4 meter thick
layer of boulders (5-20cm) at the bottom, 0.3 meter thick layer of gravels (5-10cm) in
the middle and 0.3 meter thick layer of coarse sand (1.5-2.0mm) at the top so that the
silt content that will come with runoff will be deposited on the top and can easily be
removed.

9. A 10 cm thick layer of pea gravels will be provided over the coarse sand layer of the
filter media.
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10. Prior to monsoon season the top most sand layer in the pit may be scrapped and
replaces with the fresh and cleaned coarse sand. 111

11. Recharge chambers shall be checked and cleaned at 7 days interval or more
frequently during rainy season.

12. Depth of the recharge wells should be kept 2to 3 meter above post monsoon water
level and the slotted pipe must be placed against the granular (Sandy of Fracture) zone.

13. On non-acceptance of water by the recharge well, the same may be cleaned using air
COMPIessor.

Remarks:

1. Proper & timely maintenance is the key factor for the success of Artificial
Recharge.

2. Permission to install various Artificial Recharge structures and Recharge wells
is governed by the prevailing rules and laws in the area.
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Trench with Recharge well

(Roof top area upto 100 sq. m) 112
Brick wall with pillars

\ : 1.0 m. R

Inlet %ffffx"/fx"f A f 7
A
. % —3  Outlet
f:z’ ¢
7 .
? 4" recharge well ,-"ﬁ D.5m
] o’
. |
PLAN
(Detachable R.C.C. Slab with holes)
LA RN nRnnnnnegyy
—> ] Well cap with hole —>
I 0.5m — E
=
X 0.3m
: ENCTN 0.3 m.
| " - TP
o i - - 0.4 m. A
. e
)l -
E.ﬂ '-": Xea gravel
SO
o, i Coarse sand (1.5-2 mm.)
(o .
E: S
SECTION E__ i Gravel (5=10 mm.)
- il-.!
Slotted Pipe (3 mm.) =1 m. length -E._- E'-‘. Boulder (6 =15 cm.)
-.: r-i 9m
Y !
i
___——F &
154 mm dia. Bore i E.i
with 100 mm. dia blank pipe e = v
i B
S T
2 i
[y "=
2101
o =
soeaome EI11IE
100 mm. Slotted pipe ;.:- I | I I;-.
(1.59 mm slot size) iy i
& | I | I_:.;g 3m.
T
E-:-_i_ | | i Y 1 m. Bail Plug
ATy
Note:

1. Based on post monsoon depth to water level, the recharge well depth will change
and should be kept 2to 3 meter above post monsoon water level.
2. The design is indicative; the actual design depends on site condition.
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Trench with Recharge well

(Roof top area 200-300 sq. m) 1 1 4
Brick wall with pillars

\ : 1.0 m. R

Inlet E*’ff’jf"}"/ff}" A f 7
3
2 % —3  Outlet
,,; ¢
:-.__," A
o ’
g 4" recharge well ,-"ﬁ 1.0 m
o
. |
PLAN
(Detachable R.C.C. Slab with holes)
LA RN nRnnnnnegyy
—> ] Well cap with hole —>
e e
I 1.0m — E
= =3
¢ 0.3m
: ENCTN 0.3 m.
| - i TP
- i - - 0.4 m. A
. "
ol -
E.ﬂ '-": Xea gravel
SO
e b Coarse sand (1.5-2 mm.)
i e
E: S
SECTION E__ i Gravel (5=10 mm.)
[] |l"|
Slotted Pipe (3 mm.) =1 m. length -E._- E'-‘. Boulder (6 =15 cm.)
i ] 9m
:OB
. ’: e
154 mm dia. Bore = i'i
with 100 mm. dia blank pipe ;: EX v
L ;.'.' A
: 11
" "=
] LR
)11
—E1IE
100 mm. Slotted pipe i I | I I;-.
(1.59 mm slot size) iy i
i | I | I_:.;r 3m.
" FalT
e e
Ea_ell!{!cﬁ 7 1 m. Bail Plug
Ny
Note:
1. Based on post monsoon depth to water level, the recharge well depth will change

and should be kept 2to 3 meter above post monsoon water level.
2. The design is indicative; the actual design depends on site condition
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Trench with Recharge well & De-silting Chamber

(Roof top area 300-400 sq. m) 1 15
Brick wall with pillars

\ 02m, _ 08m.

]
Inlet [ % 1 A
2 % "': —3  Outlet
A ﬁ
| Desilting ’_,-'__: /]
? Chamber ,f‘ 4" recharge well .-‘E 1.0 m
] ’ o’
e e, Y
PLAN
(Detachable R.C.C. Slab with holes)
RN |
—> Well cap with hole —>
- A et 5
Steps — | S SR S 0.1 m
I:ZIE e o 0.3m.
Ir |1: . . 0.3 m.
Brick wall — ’ . :
with PCC footing et . s Ty - 4 m.
- e F 3
i ) A
Ty i ea gravel
5 cm. thick boulders '...-; 5:: coarse sand (5— 10 mm.)
i 3]
l-..: r-'.
SECTION i & Gravel (5—10 mm.)
SELITVIN i i
i =
Slotted Pipe (3 mm7f -1 m. length &% w Boulder (5 - 15 cm.)
i = 16m
= e
5w
iy il
154 mm dia. Bore b 5-'.
with 100 mm. dia blank pipe Eﬁ' f':-f h 4
EE
cALIN
pai i
|.ll: :-.
A
S E
100 mm. Slotted pipe t_-;'; | I I Ii,-.._
(1.59 mm slot size) ,_'.E =
= | Il 6 m.
% e
i A
o | | | W 1 m. Bail Plug
=t =
T IR S
& Tt
Note:
1. Based on post monsoon depth to water level, the recharge well depth will change

and should be kept 2to 3 meter above post monsoon water level.
2. The design is indicative; the actual design depends on site condition
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Trench with Recharge well & De-silting Chamber

(Roof top area 400-500 sq. m) 1 16
Brick wall with pillars

\ 0.5m, 1.5m.

Inlet %ff”jf"};’[f‘;’}! f" A, f ]
% L
; ﬁ :: —p Outlet
2 W 4
| Desilting ’_,-'__: /]
? Chamber ,f‘ 4" recharge well .-‘E 1.5 m
] ’ o’
e e, Y
PLAN
(Detachable R.C.C. Slab with holes)
RN |
—> Well cap with hole —>
for (AN -
Steps — | S SR S 0.1 m
jom—
£E . e
- % . 03m
Brick wall — ’ . :
with PCC footing et . s Ty - 4 m.
- e F 3
i =l A
Ty i ea gravel
5 cm. thick boulders '...-; 5:: coarse sand (5— 10 mm.)
ol 3
l-..: r-'.
SECTION ;-,:. E‘E Gravel (5—10 mm.)
wal Pl
Slotted Pipe (3 mm?f—1 m. length :,' w Boulder (5 - 15 cm.)
i = 16m
."_'-.; e
g
. b i
154 mm dia. Bore by o
with 100 mm. dia blank pipe u "-.' v
i E_: A
B
: e
; o
i i
£ 2
100 mm. Slotted pipe t_-; I I I Ii,-.._
(1.59 mm slot size) = =
! I I I I.'-. 6 m.
" an,
& &5
i I | | Fﬁ.{ v 1 m. Bail Plug
we =
1a N I AN
3 P R
Note:
1. Based on post monsoon depth to water level, the recharge well depth will change

and should be kept 2to 3 meter above post monsoon water level.
2. The design is indicative; the actual design depends on site condition



573

Recharge Trench (Roof Top area upto 100 sq. m.)

117

Brick wall with pillars

\ . 1.2 m.

A\ 4

Inlet o et A ] >
— % 1.2 7 —
? .2 M. ?,-' Outlet
7 2
“ o
o
f Recharge Trench f
% i i T
PLAN
(Detachable R.C.C. Slab with holes)
R nnnnys
—
EH— —»
I 1.4m
. : T 01m
0.3m.
T i i 0.3m
111 II IT
. o 0.4 m.
Pea gravel
Coarse sand (1.5 =2.0 mm.)
SECTION Gravel (5—10 mm.)
Boulder (5 - 15cm.)
(All the dimensions are inner)
Note:

1. The design is indicative; the actual design depends on site condition
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Recharge Trench (Roof Top area 100-200 sg. m.)

118

Brick wall with pillars

\ ) 1.8 m. R
Inlet o O e e oY /’.f"f; >
_’ PE— ’-_.&‘.._
—‘F; 1.5 m. f'::f Outlet
7 2
“ o
o
f Recharge Trench f
% 7 = T
PLAN
(Detachable R.C.C. Slab with holes)
o e
— =
— —
1.5m
B = S O ORI M SO OO EE P SHO = MU
Z-I‘Z-'.-Z-Z-I‘.'-Z-Z-I-Z-Z-I‘Z-'.-Z-Z-I‘.'-I-I-I-Z-Z-IC-'.-Z-{-I s 0.3m.
1T ,'.I 0.3 m.
! e
T} T T 04m.
Pea gravel
Coarse sand (1.5 =2.0 mm.)
SECTION Gravel (5= 10 mm.)
Boulder (5 - 15cm.)
(All the dimensions are inner)
Note:

1. The design is indicative; the actual design depends on site condition



Recharge Trench with Desilting Chamber (Roof Top area 200-300 sq. m.)

119

0.23 meters thick brick wall with pillars

0.6 m. 1.8 m.
+“—r < >
Inlet o o o e A e o O e ey ey oy O A ] >
— = ; s —
’-’; :..-__,-‘ .0 M. :.-___.."' Outlet
.1 Desilting ]
% %
k1 Chamber ] “
? ? Recharge Trench ,-/'f
’j',-'}"//}"//’ !fffﬁfé?f!f’fffff/ff/f e S o !fffﬁmfﬁ
PLAN
(Detachable R.C.C. Slab with holes)
—p _
A = g
v 1.4 m i apem—
Steps 0.1m
P / — —
T 0.3m
TI 1| T L
: : 1 : CICT —03 m.
Brick wall =
with PCC footin T T 0.4 m.
Pea gravel
5 cm. thick boulders coarse sand (1.5— 2.0 mm.)
SECTION Gravel (5= 10 mm.)

Boulder (5= 15cm.)

(All the dimensions are inner)

Note:

1. The design is indicative; the actual design depends on site condition
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Recharge Trench with Desilting Chamber (Roof Top area 300-400 sq. m.)

120

Brick wall with pillars

0.9 m. 1.8 m.
+—r <« >
Inlet o o o e A e o O e ey ey oy O A ] >
— — Z 2.1 o
’-’; ; 1M, % Outlet
1“1 Desilting o
7 %
k1 Chamber ] “
? ? Recharge Trench ,-/'f
”#'z’;’/ff/f ff’ffﬁfﬁ?ff/’fffff/ff/f e S o !f’ffﬁhﬁﬁ
PLAN
(Detachable R.C.C. Slab with holes)
—» =

{-IJ-D\EPE-U{H
B
]

3

T 0.3m
'I.I [I

- T 0.3m

Brick wall m
with PCC footin ¥ L 0.4 m

Pea gravel
5 cm. thick boulders coarse sand (1.5— 2.0 mm.)
SECTION Gravel (5— 10 mm.)

Boulder (5— 15 cm.)

(All the dimensions are inner)

Note:

1. The design is indicative; the actual design depends on site condition.
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Recharge Trench with Desilting Chamber (Roof Top area 400-500 sq. m.)

121

0.23 meters thick brick wall with pillars

1.5 m. 1.8 m.
+—r < >

I A e o O O L ey oy O o A ] >
nlet ¥ 17 [

7 7 21 m. % Outlet

.1 Desilting ]

% %

k1 Chamber ] “

? # Recharge Trench ,;,.'f

x'fffff/ffffffﬁfé T T f':','f

PLAN
(Detachable R.C.C. Slab with holes)
—>

{-@Xﬁm}t
|1

T T 0.3 m.
Brick wall m
with PCC footin ¥ L 0.4 m.
Pea gravel
5 cm. thick boulders coarse sand (1.5— 2.0 mm.)
SECTION Gravel (5— 10 mm.)

Boulder (5— 15 cm.)

(All the dimensions are inner)

Note:

1. The design is indicative; the actual design depends on site condition.
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TEHSIL MAP
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DEPTH TO WATER LEVEL MAP FOR RAIN WATER HARVESTING STRUCTURES
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DELHI JAL BOARD: GOVT OF NCT OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (RWH/GWC)
ROOM No.-11, VARUNALAYA PH-I, :
KAROL BAGH, NEW DELHI-110005
Ph: 011-23558264

No.DIB/EE (RWH/IGWCY2016/ 575" (, Dasd: 112 e
CIRCULAR

Subject: Guidelines on Rain Water Harvesting, reg. - Amendments in provision for rain
water harvesting in Delhi Water & Sewer (Tariff & Metering) Regulanons, 2012,

Delhi Jal Board in its 126 meeting’ held on 132016 has consxdcred and resolved the
proposal of amendment in provision for rain water harvesting in Delhi Water & Scwer (Tanff
& Metering) Regulations, 2012 vide Resolution No. 276.

The Board further dxrected to examine the p0351b1ht1es of giving more benefits 10 the
consumers so that they may themselves come forward for .making operational rain water
harvesting system in their'premises and also"to attract large number of people under the
scheme. The Board further suggested that the general public should be encouraged 10 adnpl
Rain Water Harvesting. Adcquate publicity should be gwen to ensure that government agencies
make arrangements to harvest rain water within their premises.

% . | e
In view of the above, amended gmdchnes on rain water harvesting for building
premises are enclosed for necessary action in the matter, It is also rcquested to give adequate
publicity so that public at large adopt rain water harvesting systems in their prem1ses

This c:rcula: has the approval of Member (WS). i @ '
| S e
(B.L. Kuru)
Encl: As above. ! EE :(RWH:'GWC)
. All Executive Engmeers (le)

1

2. .Alllointhrecwm(Remue) MRt G s e :

3. EE (EDP): with the request 1o uplonri the gmde]mes on DJB websnc and intimate to.this
- office the path dommn to aecess the: samc Itas auggcstcd to hnvc hnk for thc same on
_ homc pagc‘xtseif AR .

4. Canmﬂlant (PR): To pubhsh in leadmg Iocal newxpapem

". I..
._.4‘ -

Copy for .kmd l;hformahon m o ks,

' Secrctary fo CEO

Member (WS)/Member(Dr.)/ Mcmbcr(A)/ Mcmbcr(Fm)

All Chief Engineers * _ ]
DOR/Dir.(A&P) Dir. (F&A) : R e . -
_All SE (CWLI)J'I oint Duector (Rcvcnuc) HQ ' : ; M

O b N

lgmwmwm

ANNEXURE-

T

125
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RAIN WATER HARVESTING GUIDELINES

OBJECTIVES

To improve the status of ground water in NCT Delhi through Rain Water harvesting for ground
water recharge.

REGULATIONS

l. From Ministry of Urban Development, GOI:
Ministry of Urban Development and Poverty Alleviation (Dethi Division), Gowt, of India
vide its notification dated 28.07.2001 has made modification / additions in the building
Bye laws of 1983, making Rain Water Harvesting mandatory in all new buildings on

lots of 100sgm and above under clause 22.4.1 (provision to be applicable er the

5 jotices of [ CGWA ﬁt})ln/ti{nc to timw?cr rc—ch@
ortj@llgg]_gurposes in blildings having a minimum discharge of\I1U,000 liters and

. VUUN ALers anc

above per day under clause 22:42— ——
-‘___”__.-._-__—'-'*-h-—#-' [}
2. From Delhi Jal Board: .

a. DOR vide letter no. DJB/DOR/06/20275 to 80 dated 12.01.2007 instructed that
while sanction of individual (Bmm) water connection in new house, a certificate is
to be given by-the concerned ZE; DJB and in case of bulk connections, & similar
certificate is to be given by the concemed EE and SE, DJB, to the effect that
applicant has provided the requisite systems as provided in the building plans
sanctioned by the MCD/DDA/any other land developing authority, in accordance

" to modification in building bye-lays-1983 under clause 22.4.1 and 22.4.2 vide
notification dated 28.7.2001 by MOUD, GOI. ;

b. Delhi Water & Sewer Tariff and Métcring Regulations 2012 and as amended in
" . 126" meeting of the Delhi Jal Board held on 1,03.2016 vide Resolution No, 276,
~ following provisions on Rain Water Harvesting are to be observed;

" i, Such plots/properties on 500sqm ‘plot ‘srca -or imore énd having furictional
ey ‘system shall be granted : In the total bill amount. Rebate is
. 15% i both the systems L.e. RWH and WM&M

- 2y . A
H =

"5 7If the Rain Water Harvesting $ystem i adopted by.a socicty, the individual
. %1 member of that society will ‘be entitled to ‘above menuoned rcl_:a_te:m water

" il - Thearea Zonal-Eﬁgineer or. soch -other 'gﬁﬁbif"ﬁgehcy as 'autllllorize_d:l'_::_y the
' ... Board will -provide a functional:certificate’ in respect of the above systems
_ mentioning therein that substantive portion of the plot/ property has been

‘18-MariBPagedof7
Ter e A i : £y cSweeSen S Ml e F o .
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covered as far as Rain water Harvesting is concermned. Similadly, he will
certify that substantive quanlity of the waste water generated has been
recycled by the consumer. A certificate in regard to the same will be jssued
afier every six months.

) i

in._/Muudarory provision on Rain Water Harvesting: Consumer I::/Dclhi Jal
Board having a plot / property of size 500sqm or more shall makg provision
for rain w,m.cLharvestir%?'g__u_@’E;_r\' intimaffon to the area Zo Rc\'enh%ﬁfml
(ZRO). In case, the consumers fail to comply (his provision within the time
liriiit, the tariff as applicable for the consumers of respective category will be
increased by 1.5 times till the provision on rain water harvesting made and
imimated. Mandatory provisior for RWH and consequent penal provisions are
pplicable from 01.07.2016. CEO, DJB is further delegated the power to defer
e same and make it applicable from a subsequent date, if required.

v.  For provision of RWH systems in the building premises, rain water runoff.
geperated ﬁﬁﬁ'rooﬂo areas shall only be Considered for the p of
applicaglilz_o__f‘”@hgd Tebate_ provisions W in il‘"jc Tarifi
Regutations, 2012. - oy

~._._.._——-"“""’____7 *

vi. Wﬁhﬂﬂwﬁﬁﬁm‘cﬁg&w@# not recommended
~where post monsoon ground water levels are shallower T ST, Penalties as
ber e TRy Waler & Sewer (Tacif & Metering) Regulations, 2012 will no
be levied on DB consumers for non-provision of RWH system in such areas.
However, in such areas rain water storage. for its use in non-potabie purposes
after required treatment may be carried out as a voluntary option.

L

. fo o f i :
3. Froni Departmeut of Euvicosment and forest and Wildlife, GNCTD:

a. ‘Directions .of Hon'ble ‘LG of Delhi under EPA- 1986 have ‘been issued by

Department of Environment & Forest and Wildlife, GNCTD vide notification
 dated 12.07.2010 making prior permission necessary for installation of bore-wells
.. for use of ground water for domestic, industriel and commercial purposes.

b, Notification wlso ‘provides that-if the plot size of the building is more than
1 -200sqm, “the permission to draw ground -water. through bore-well .or’ tube-well
. shall e subject to installation of rain water harvesting system. Permission for
" drawl of ground ‘water for. commercial ‘and -pr, industrial use is,. subject to
= “installation of .rain, water. harvesting structures :and re-use of the water in
" ‘horticulture or cooling or toilet flushing etc after proper treatment of waste water
~ _praay other suggestion given by the concemed Advisory Committee. =~
The Guidelines below are to help citizens make appropriate-Rain Water Harvesting structures to
achieve desired ground water recharge requirement.. However, these are not preseriptive and

© “"18-Mar-16 Page20of7 %
L 1 I ‘_'-:". "h ‘ i g
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Citizens are free (0 do Rain Water harvesting using other appropriate technologies that achieve
the desired ground water conservation requirements.

CUIBELINES FOR CALCULATING THE CAPACITY OF THE RAIN WATER
HARVESTING ARTIFICIAL RECHARGE STRUCTURES FOR GROUND
WATER RECHARGE:

L. For the purpose of compliance with DJB Tariff Regulations, recharge structures need 1o
be made only for the Rain Water runoff that comes from the rooftops. The following
formulae may be used by citizens to calculate the capacity of the Recharge pits that wil
need o be made for their establishments:

<

Roufiop area (in" sqm) X 0.8 (runoff coefficient for roof iop/concrete area) X
.025(average maximum rain fall intensity in meters per

Exuniple:
In & plot area of 500sgm, maximum ground coverage is 75% (DDA Master Plan for
Delhi-2021), i.e. maximum roof-top area would be 375sqm. Thus, the required tota!
storage capacity (ies) of the recharge structure(s) (can be one or more) would be 375 X
0.8 X 0.025= 7.Scum.

Hence, a recharge chamber/ pit with a length & breadth of 1.8m and depth of 2.3m will
be sufficient.

Required Capacities of Rectangular and Circular Recharge Chambers for Rooj-?‘_ap Rair
Waier Harvesting for Artificial Recharge to Ground Water and their schematic diagrains
are given in Fig.] & Fig. 2 respectively.

Salieat Poiats oa Implementation, Operation and Maiatenance of Artificisl
Recharge Structures for RWH ’
i.  Capacities for recharge structures are. based. on rain water runoff from roof arcas.
However citizeas are encouraged to make recharge structures of additional capacities thet
take runoff from other non polluting catchments, =~ .- .
ii.  All the dimensions indicated in the above sizes are the inner dimensions and below the
- inletpipes. This is to ensure that the “full ‘system ‘capacity is utilized for groundwater
mecharge. ool U Tt GReaiain et S A
ili. ~ Minimum and maximum depths of recharge structures may.not be less than -1.0m and
~ may not be more than 4.0m resgggb’{'?_rg 7},,"1-2:[’ Rt e
iv. Recharge structures are “to  be “located 'at- a safe - distance away from the
buildings/foundations, A minimum distance of 1.5m {or §m‘_for bpildingg baving single
basemenis) or as :ei:mﬁn;_@;ngby the architect/sfructural engineerdépénding on the type
of buildings, whichever 1s more may be conside . _ ;

© 18-Mar-16 Pages‘bf?' &wa
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v.  Sizes of the recharge structures given above are suggeslive only und may vary according
(o site conditions. They may be changed to suit the available space and one or more
recharge structures may be provided subject to the condition that the cumulative
capacitics are pot less than the required capacities. It is to be gnsured that recharee

strucrures_should buuo_nji_’u_xﬁgral part of the rain ‘water CW

premises. : _

vt Recharge boves are not proposed in the RWH structures suggested by Delhi Jal Board and
are applicable for building premises without basements. However, for building premises
with basements and for the purpose of increasing efficiency of recharge to ground water
interesied citizens and institutions may separately approach Central I__ggg}md\f“ﬁlgﬁ_m&i

r— — = —
for dc:slg n and drawings of artificial recharge structures having provisions for Recharge

wells (bores).

vil.  Run-off coellicient for roof top/concrete area is considered as 0.8. Equivalent catchment
ureas for bituminous roads/paved areas and opeﬁ?green areas without steep s €
worked-oa( by considering their run-off coefficients as (.6 and 0.1 respectively.

—

viii. - Ounly non-pollyted rain water from the roof tops and other catchment areas has 10 be
‘._a-—’——'—‘_‘—--—'_*-—.\‘_
Biveried to recharge structares through connection of down p1pes
i s e
ix. '\ Before the onset of the monsoon all the catchment areas considered for recharge are to
be cleaned. The xecharge structures are 10 be in operation -during the monsoon season
only so as to avoid any contamination.

X A mesh/Jali should be provljﬁ_mihe mouth of roof rain water pipes and inlets to the
techarge swuctures 'so that feaves or any other solid wasfe/debris is nted from
enterifg the pit. By-pass arfangements may béprovided be@?ﬁm&m

/-.‘_-" P ——
dli/’g'dﬁ first ruin runoff directly into the fMunicipal drains,
——

R — .-r""-"__

xl.  An overﬂuw pipe is to be prowdr:d m recharge structurcs, Ica.dmg/out fa!]mg into
municipal storm water druins, :

xii. Neccssary flow checks may. be prowdod wmun the im.emal storm water drams (rain
- water conveyancs: system) for setﬂmg the slh, 1f i‘elt neccsssry : :
W ..
xiii. Rechargc sl:rucuu:s should be lmplcmented wnh requ:s:te structurel soundnﬁss and
‘adhere 1o all relevant construction and structural norms, The structure should not posc
_-any danger 1o people and building. The design should be based on the soil type and land
' ‘use. Thickness of RCC cover slabs and. relnforcorncnt 'shall be dependent on structural
- loads. Access manhole frame and covers and foot rests to be provided. Thickness of

recharge c]namber wnlla/Cucular RCC xmgs shall be. dcpendcnt on its dcpth and
stry uml loads

lt is r_epomm:udad to ‘pro_vide ﬂltermedm Qdﬁsi_sting of Bfick -aggrcg.ates (40»_‘50163 mm
size)/charcoal and activated carbon/coarse sand (1.5-2.0mm) /geo textile membrane.

COA

- ' - 18-Mar-16 Page 4 of 7 " & _
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Alternative 1o suggested filter media may be multiple layers of jute mats in recharge
chambers / niodulur RWH filters in rain water pipes from rooftops with the objcctwc 10
arrest the sill in the rain runoff generated from the catchments before its percolation into
the natural soil sirata and thereby minimizing it's clogging. However, simple RWH
structures without filter media and recharge bores having adequate capacity depending
on the rain water runoff from roof 1op areas will be considered for exemption from levy

of penalties as per the Delhi Water & Sewer (Tariff & Meter ing) Regulations, 2012 on
the consumers of Delhi Jal Board.

NV RWH through artificial ground water recharge structures is not recommended where

post monsoon ground water levels are shallower than Sm. In such areas rain water
storege for its use in non-potable purposgs after required treatment may be carried out.

xvi.  DIB consumers were allowed a rebate of 10% in total bill amount as per Delhi Water &
Sewer (Tariff & Metering) Regulations, 2012 in the Plot / Properties of 2000sqm and
above, having installed functional RWH System. The rebate has been extended for piots
of 500 sqm. and above vide DJB Resolution No. 276 taken in its 126" meeting held on
1.03.2016. Provision of filter media as indicated in Simple Modular Designs oi
RWH structuves or suitable alternatives to minimize silt in the rain water ruuofi
before its percolation will be necessary for seeking rebate.

xvil.  Recharge structures shall be cleaned before onset of monsoon season every year
including removal, washing and relaying with topping of filter media layers, if provided.

xviii. It is advisable to clean the rechérgc structures after every 2 rainfalls during the rainy
season or more frequently. Recharge structures shall be checked and cleaned at least 7
days interval or more frequently during rainy season.

xix.  Post monsoon cleaning and maintenance of recharge chambers shall be carried out. It is
again 10-emphasize that proper & timely maintenance is the key factor for the success of
Artificial Recharge structures. Citizens are required not just to make the RWH
structures but elso to maintain them such that they are efficiently able to function during
the monsoons. Following annual mamtcnmu activities shall also need to be done in this
regard:
a) De-siltmg i.c removal of all accumulated debris and silt in'the recharge structures
and rain water conveyance system.. .
b) Cleaning of filter media by thoroughly wushing it with water/topping/replacement
of filter media, = -
- ) Repajr for structural damages & systam efﬂclcncy
. d) Repair/ design modifi cations / difiersions’to ensure that no contammatcd water
- . “enters the structures and not o allow any changes in catchment that may prevent
; Ram Walcr runoff fmm mchmg the recharge chambel's :

EE (RWH/GWC)

18-Mar-16 Page 5 of 7
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Fig. 1 : Recrangular Recharge Chumbgrs for RWH
i
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- P 2 Qireular Becharee Chembers for BWH
I

ChemEer on rum waigl Conveyance triunJulir’
uh win I'ul;-" frem ceizfuncnl @ gelling sccumulates

l Vipamesn La.

L& sunpi* — 'i

=S - -
ReiMon ol $itaita

e G e A 10 R uRiSEA 2TA

Liram

HUannce frame Acaver (n cass 01 RCC 4B o0 lop of the chambwer)

pLAN

run privDeiacnanis RCC precas! siabe
of RCC subs with mannoks 1rame and cove’
Gruwnd Lavel

I e

o Overflow 1o municipal disin

Creuiar bick | REC work/Precasl RCC Asge

0 2vn ndolt e ot wand (1 50 ale )
i 0.1 thdck yar of
charcoslucvalad carbon

D.5m tnic laysr of brick aggregais (40-83mMm &i2a)

.&EE'JQ_H
S No Plot Miaximua Roof- R.cqnlud Suggestive Dinmeter (@) | Depth (D) of Circular l
Areu Koof-1op area Yop C-plclry (internal) of Circulur Chambers (mirs) F
{vy.m) sy per DDA Areu (eum) Chambers (mtrs) |
MPD-2021 (%) | (sym) i E
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